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~O'RM NO. 4 
See Rule 42 

In. The Central Administrative Tribunal 
GUWAHATI BENCH : GUWAHATI 

6RbE.R SHEET 
APPLICATION NO. 	 OF 199 

Applicant(s 	 go"~ rle 

Reipondent(s) 
a 

Advocate fOTApplicant(s) 

Advocate far Respodd6nt(s) 

Notes of the Registry, 	 Order of the Tribunal 

I 

f(~,rrn and W1 11110 L'M~'  
F. M-RR 1 5(3f,  

~14 Lcd 	44 VZ9 

7. 

20.9-00 Present : The Hon - ble Mr justice D.N. 
Choudhury, Vice-chairman. 

Heard Mr B.Sinha.learned counsel for 

the applicant. The matter pertains to 

common cause and accordingly the appii- 

cants are allowed to join together in 

this application under the provision 

of Rule 4(5)(a) of the Central Adminis-

trative Tribunal(procedure) Rules 1987. 

Application is admitted. Issue notice 

on the respondents. 

L  Libt on 14.11-2000 for written state-

ment and further orders. 

Vice-Chairman 

pg 

0 



O-oA*,"~~ , ~49/2000 

Notes of the Registry 	Date 	 OrdeT of the Tribu'nal 

Oz 
'~~ 

0 

ocvo 

4.11.001 No further notice need be served on 

the respondents. Service is complete. 

Mr B.S#Basumatary,learned, Addi-C.G.S.0 
prays for four weeks time to file written 

statement-Prayer allowed., 

List on 15-12-00 for order. 

Vlce?-Chair7nan 
P9 

No-A 
	

k'b-xj'  
r0 0 

15*12*0 

im 

22.12.0 

on the prayer of Mr.B.S.BasuMatary 

learned Addl*C#GoS*C. 1-wepeks time is 
allowed for filing of written statement-P 
List on 22*12.00 for filing of written 

statement and further orders* 

MVIn b e r 	 Vice-chairman 

Written statement --has been riled. 

Case is ready for hearing. List for 

hearing cn 11.4.03 

16 the meantime the applicant, M'* 

file rejoinder g if any within 2. ,  weeks. 

lli~'e Vbe r 	 V i c~e--C h"A rman, 
P C  

Im 

23,5901  It has ~ been stated by Mr.B #,Sinha that 

though the respondents have filed written-

statement g  he is not served with the 
'S*C* has copy. Mr. A.Deb Roy j  Sr.C*G& 

undertaken to furnish a copy of the uri. 

tten statement in course of the day. 

The case is adjourned to 3-7--2001 for 

hearing. In the mean time the applicant 
may file f9joinderp if any t  within ton 

days fr m today *  

Rember 	 Vice-Chairman 
bb 

11 
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Notes of the Registry 

	

Date I 	 Order df- the Triobunal 

	

7*8*2003 	Heard counsel for the partiese 	V 

Hearing condluded o  judgment delivered In 
Open Court,! kept in separate sheets* 

The application is allowed in terms 
of the order. No order as to costs *  

/016  7~'r 	 Member 	 Vice-Chairman 
bb. 

41 
-i- 
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CENTRAL ADMINISTRATIVE T RIBUjqAL 
GU`WAHAT-I BFNCjj 

Original Application No. 249 & .250 of 2000 0',  

Date of Decision-.7.*.S 

Shri-L*.R&BorQA 15-PEs' 1 — — — — 
— — — — —Petitioner(S) 

Mra Be Sinba 

the .-Advocate fox 
-,Versus- 	 Petitioner(s) 

-.Fesr,)rld ent 1:3) 

Mii*B*C,Pathaki(i&,C-0--'S'iCw- 	 -Advoca-,t- .,, for tt-he 
Re -3porde-,i-',-N 

THE HONI.BLE MR* JUSTICE D*N&CH0WDHURY#  VICE CHAIRMAN 

THE FKN"'BLE MR& Ke Ko SHARX4. ADMINISTRATIVE NA4BER 

Whether Re  
.Porters Of local pap' judgm'ent ? 	 ers may be ajj_owr:~d to see the 

To Le referred to the Repor.!- 
-er Or not ? 

- Whether their Lordships . 
wish to see the fair 

4, 	 cCPY Of the Jl , dumelit ? whether the Judgment is to be cir cul' 
ated to the 'Other Benches 	

? 

'Tudgment delivere'd by Hon'bl 'o _, ViCe-Chairmano 



t 

4 
CEWRAL AMINISTRATIVE TRIBUNAL s  GUWAHATI BF.NQj 

Original Application Nos. 249 & 250 of 2000,0 

Date of Order s This is the 7th Day of August a  2001* 

ROWS" MR* JUSTICE D.N.CHOWHURY 0  VICE CIAIRHAN 

HON I BLE MR. KoKoSHAPJ44# ADMINISTRATIVE MEMBER 

O*A*242L2  0 0 0 

19 Shri Lahi Ram Boro 
SIO Shri Chamla Ram Boro 
sub-Divisional Engineer *  VET 
Jbcchange Bldg* #  Panbazar 
Guwahati-l* 

2* Shri Balal Chandra Bhowmik 
SIO Late Nandalal Bhowmik 
Sub-Divisional Engineer. OPC 
Micro-Wave Bldgo. Panbazar 
Guwahati-l* 

3. Shri Subrata Kumar Bhattacharjee 
Son of Late Sitangsu Bhushan Bhattacharjee 
Sub-Divisiona Engineer a  PHE to Gmm ETR 
Shillong. Meghalaya. 	 # - - Applicants, 

By Advocate MroB*Sinha 

a* Ve  .0  

I* The Union of India 
(ROPresented by the - Secretary to the 
Goverment of India t  Ministry of Comnunications 
New Delhi)* 

2o The Chief General Manager s  
Eastern Telecom Region 
Telephone Shawan a  34 BEAD Sag 
Calcutta-7oo 001, 

3* The Director of Finance and Accounts officer 
7 #  Khatra Das Lane 
Calcutta-700 012, 

4o The General Manager. 
MTCE #  Tax Building 
Top Floor. cro Ccmpound 
Shillong-i s  

So The General Manager 
Assam Telec= Circle 
Ulubari. Guwahati.7. 

6* The General Manager 
Task Force a  N.No Barman Building 
Panbazar &  Guwabati-I. 	 Respondentso ~ 

By Mr4, B* Co Pathak&  learned Addj.C*GoSoC# I 

O.A*25012000  s 

Contd. * 2 
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4 .  

I* Shri Ajit. Kumar Chanda 
3/0 Late Ranjan Kumar Chanda 
Sub-Div1siona Engineer 
Micro-Wave s  Nagaons  Assam o, 

2* Mdo, Amjad Ali 
S/0  IAte Abdur Rahman Ali 
Sub-Divisiona Engineer 
Ultra High Prequence. Dhubri. 

3* Shri Gouranga Sundar Banik 
SIO Date Satish Chandra Banik 
Sub-DivIsional Engineer 
Ultra High Frequency, Diphu 
Karbi Anglong. 

4* Shri Hrishikesh Choudhury 
SIO Late Hridhay Choudhury 
Sub-Pivisiona Engineer 
Micro-Wave (Mux). Micro-Wave Bldg, 
Panbazar, Guwahati-1, 

So Shri Sujit Kumar Nag 
SIO Late Samat Ranian Nag 
Sub-Divisional Engineer s  Maintenance 
Silchar. CaPhar o  Assam* 
Shri Jadav Chandra Adhikari 
SIO Shri Mamindra Nath Adhikari 
Sub-Divisional Engineer 
Ultra High Frequency 
Dhubri s. Assam* . 

Shri Kishalay Kanti De* 
S/O Shri K#R* De 
Sub-Divisional Engineer 
Micro-Waves Maintenance 
Pabbazars Guwahati-1. 

So Shri.Nirmal K-antl Bardhan 
SIO Late R,&M*Bardhan 
Sub-Divisional Engineer 
Micro-Wave, MTCE 
Panbazar,p Guwahati-1, 

9. Shri Phanidhar Vas 
SIO Late Janiram Das 
Sub-Divisional Engineer, (Admno) 
SJLlphkhuri s  Guwahati-3. 

IQo` Shri-Santanu Kumar Das 
SIO Shri Tarun Das 
Sub-Divisional Engineer 
Optical Fibre Cable s  M1W Bldg, 
Panbazar o  Guwahati-mlo 

11* Shri Jogendra Deka 
SIO Late PoDeka 
Sub-Divisional Engineer 
AWS,, Panbazar 
Guwahati-le 

12. Shri Santanu Ghosh 
S10  Late Subodh Ranjan Ghosh 
Sub-Div1slonal V;ngineer 
OSG/GMM # Shillong 
Meghalaya * ~ 

Contd. * 3 

N 
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13 0 3hri Sunil Chandra Debnath 
3/0 loate Iswar Chandra Dabnath 
sub-Divisioaal Engineer 
Power Plant s, Micro-Wave Station 
Agartala s  Tripura. 	 Applicants* 

By Advocate btr*B*Sinha 

'm Vs so 

Io The Union of India 
represented by the Secretary to the 
Goverment of India *  Ministryof Communication 
xew Delhio 

2* The Chief General Manager 
Ralstwu Telecom Region 
Telephone Shawan o  3.4 BBD Bag 
Calcutta-700 0010 
The Director of Finance & Accounts Officer 
7. Khatra Das "ane 
Calcutta-700 012#-  
The General Manager s, MTCZ *Tax Building 
Top Floor &  CrO Compound 
Shillong-1* 

So The Chief General Manager 
Assam Telecom Circle 
Ulubari s, Guwahati-7* 

6* The Chief General Manager- 
Task Force&  N*N*Barman Building 
Panbazars  Guwahatl-l* 

By Kto A*Deb Roys, learnedSre C*G*S*Co 

# 0 * Respondents* 

0 R D X R 
~ oft ~ ~ ~ 

CkiOWDHURY  J*(V*Col I 

Both the cases were taken up together for 

considerations, since it involves common question of law 

based on similar factso 

2* 	All these applicants are serving as Sub-Divisional 

Engineer (TES Group B Officer) in the Telecommunication 

Department* These Officers moved this Tribunal for a direc-

tion on the respondents for gt ~6p1da(g up their pay at pat 

with Sri D* Sundarmurthy,, Sub-Divisional Engineer. The 

applicants cited the instances of stepping up of pay of 

similar Officers by the respondents authority on similar 

grounds. 

Contdo  . 4 
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are 
3o 	All the applicants *  admittedly *Lsenior to 

Sri D* Sundarmurthy whose seniority No. is 19008. 

Threefore,y there cannot be any justification for not 

giving these applicants the benefit of stepping up of 

their pay at par with Sri Do Sundarmurthy g, Sub-Divisional 

Engineero 

4& 	We have heard Mr o RoSir*a t  learned counsel 

for the applicants and Mr oh*Deb Roy &  learned Sr*CaGoS*C* 

as welk as Mro B& Co Pathak e  learned Addl* CoOoSoca for 

the respondents* 

so 	 Upon hearing learned counsel for the parties 

and considbring the materials on records o  te-order upon 

the respondents to donfer the benefit of stepping up 

the pay to the applicants at par with Sri Do Sundarmurthy. 

with effect from 1,2.97* The respondents shall take 

necessary step for re 	I-o h - o fJ salaries of the appli.0 

cants as early as possible* 

The application stands allowed to the extent 

indicated aboveo. 

There shall *  however, be no order as to costs* 

t Z-- [ L~ (11"e'-J-~ 
(K'K-'5HAWIA); 
	

(D.N-QiIUI-MHURY) 
AVMINISTRATIV& , *,~MBZR 

	
VICE CHAIRMAN 

W 
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Guwahsti~ 
IN 	 ADMINISTRATIVE IRIBUNAL 

GLJWAHATI BENCH GUWAHATI. 
u 

original Application No, 	 /2000 
BETWEEN 

Sri 'Lahi Ram Boro Others 

.... APPlicants, 

AND - 

The Union of India and Others, 

&spon'dents, 

I  N D E  X 

Sl*No. Particulars Pages 

1* APPli cation 0 40 9 

20 Verification 

 Annexure-1 

 Annexure-2A 

 Annexure-2B 

6*  Annexure-2C 000 

7. Annexure~-U 

81, Annexure--3B 

9 0  AnneXure-4 Series 

Filed By s 

Advocate. 
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IN THE CENTRAL ADMINISTRATIVE TRIBUNALp 

GUWAHATI BENGi :: GUWAHATI* 

0, As NO. 	 O\  F 2000 

-i 

4P 

BETWEEN 

Shri Lahi 1kam Boro s, 

Son of Shri Chamla Ram Boro, 

.Sub-Divisional Engineer, VFT., 

Exchange Bldg, q  Panbazar t  

Guwahati-1. 

Shri Balai Chandra Bhowmik, 

Son of Late Nandalal Bhowmllk t  

Sub-Divisional Enginebr, OFC,, 

Micro-Wave Bldg.p Panbazart  

Guwahati-1. 

Shri SubrataKumar Bhattacharjeeq  

Son of Late Sitangsu Bhushan Bhattacharjeep 

Sub-Divisional Engineeri PHE to GN ETR $, 
e 

Shillong $, Meghalaya* 

0000* beelicantse  

(All the applicants are having sme 
and common grievance). 

- AND 

1. The Union of India, 

(Represented by the Secretary to the 

Govt,, of India $, Ministry of Communications #  

New Delhi) 

Contdo#** P/2. 9 

A 
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2. The Chief General Manager, 

Eastern - Telecom Region,, 

Telephone Bhawan,, 34 BBD Bag s  

Calcutta-'700 001. 

3*  The Director of Finance and Accounts 

Off i cer " 7 #1 Khatra Das Lane, 

Calcutta-700 012. 

4e The General Manager, 

MTCE.. Tax Building,, 

Top Floor, CTO CDmpound,, 

Shillong-), 

5. The .  General Manager,, 

Assam Telecom Qrcle,, 

Ulubari v  Guwahati-7. 

6, The General Manager, 

Task Force, N,N. Barman Building,, 

Panbazar.. Guwahati-I. 

***** Respondents. 

DETAILS OF APPLICATION s 

1. PARTTCULARS O -F THE ORDER AGAINST  - *jICH 'rHg 
APPLI9&T.IO.N IS MADE  S 

The application i's against the action of 

the Respondents in respect of re-fixation of Rasic 

Pay of the applicants Over the similarly, situated 

TES- Group-B Officer (SDE) of Telecommunication 

Papart- ment. 

ODntd.... P/3, 
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A 

— 3 — 

2, JURI SDICTION  OF THE TRIBUNAL  s 

The applicants declare that the subject 

matter of the application is within the jurisdiction 

of. this Honlble* Tribunal,, I 

LIMZY~.MON  s 

The applicants further declare that the 

application is filed within the limitation period ,  

prescribed under Section 21 of the Administrative 

Tribunal's Act, 

ACTS OF 

4.1 	That all the -  applicants have same and 

common grievance and relief sought for before. the 

Hon'ble Tribunal are also same and common,, As 

such all the applicants may be allowed to join 

together in this appiication as applicants as per 

Provision laid down in Administrative Tribunal 

4.2 s That the applicants are citizen of India 
an-d at present residing-  in' North—East States and 

working under the respondents in Telecom Department 

and as such they are entitled to,all the rights and 

Privileges 9!jaranteed to a citizen 'of India und er 

the Cbnstitution of India. 

Contdo* ****  P/4. 

I 
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4.3 so 	That all the applicant's at first were 

recruited under the respondents as Junior Telecom 

Officers (in short J.T.0o). Thereafter in course 

of time they were considered for promotion in TES 

Group-B Officer and after promotion in TES Group-B 

Officer g, all the applicants have joined in their 

respective p 1.ace of postihg as the Sub-Divisional 

Engineer (in short SDE)'under the establishments 

of"the respondents. 

4.4 i That as the J,T,O*  the applicants were 

provided with the current - and-existitig Pay ~Cale 

of tfie J.T,O, plus all other'allowanc6s \admissible 

in , accordance with the'Rules alongwith other similarly 

situated pers6ns. The pay-i-scale and monthly salaries 

of the appli'cants were revised and refixed from time 

to time with all Service benefits 'available -to them 

in accordan,ce with the Rules alongwith other si~nilarly 

situated persons. The pay-scale.  - and monthly salaries 

of the applicants Were again revised and refixed in 

the promotional post of S.D.E. (TES Gr.B Offi cer ) 

with all service benefits available to them in 

accordance with the Rules alongwith other similarly 

situated persons, 

4.5 	That.the applicants while working as the 

S.D.E. (TES Gr.B Officer) under the respondentsp the, 

CC8 -(Revised Pay) Rules t  1996 . came into force and 

Contd,, 	P/5. 
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accordingly the Basic Pay-scale of the applicants 

have been revised and refixed alongwith other 

similarly situated persons in a bunches on the basis 

of their existing pay-scale and in terms of the 

aforesaid OCS (Revised Pay) Rules, 1996 w.e.f, 

1 1.96. In other words it may stated herein thus s- 

The applicant No.1 has been a recruited 

as the J.T*Oo under the respondents in the yearA981 

o  on a n a basic scale of pay of Rso 425/= P,M, He was 

considered for promotion in TES Group-B Officer on 

27..5.94 and joined as the SD,,E, on 8,7,94 under the 

establishment of the Respondent No,5. His basic pay 

upto 31.120'95 was Rs. 2375/= P.M. Thereafter t . he 

CCS (Revised Pay ) 'Rules,, 1996#  came into force and 

accordingly the basic pay of the applicant No.1 has 

been revised and refixed at fto 8000/= P.M. on 1.1,96 
in a bunches 

Lin terms'of the aforesaid Rules. The due date of 

increment in the pay scale of the applicant No,1 is-

in the month of January and as such the basic pay of 

the applicant No. I wx is Rs* 8250/= P.M. on 1. 1. 96 

and it was Rs. 9500/= P.M. on 1.2,97, 

ant No.2 has been 'recruited The applicc 

as the J.T.O, in the year 1981 on a basic scale of 

pay of Rs. 425/= P.M. He was considered for promotion 

in TES Groupv.B Officer on 3.3.94 and accordingly 

joined as the S.D.E. on 2609.94 under the respondent 
I 

No*5. His basic pay upto 31.12.95 was Rs. -2375/= P,M, 

and it was revised and refixed at Rs. 8000/= P,M. on 

1.1.96.in a bunches in terms of the CCS (Revised Pay) 

Contd. 	P/6* 
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Rules, 1996. The date of increment in the Pay scale 

of the applicant No.2 is in the month of February 

and as such the basic pay of the applicant No * 2 was 

Rs, 8250/= P,M, on 1. 2,96 and it was Rs. 8500/= P.M" 

on 1.2,97, 

(iii) The applicant No.3 has been recruited 

asthe J,T.O*  in the year 1980 on a basic scale of pay 

of Rs, 425/= P.M. He was considered for promotion in 

TES Group-B Officer on 3.6.94 and accordingly joined 

as the S.D.E* on 31,8.94 under the respondent No.4. 

His basic pay upto 31. 12.95 was Rs. 2450/= P,M, and it 

was revised and refixed at Rs. 8000/= P.M. on 1. 1.96 

in a bunches in terms of the aforesaid OCS (Revised 

Pay) Rules.. 1996. The due date of increment in the 

pay-scale of the applicant No.3 is in the month of 

August and as such the basic pay of the applicant No.3 

was ft. 8250/= P.M, on 1.8.96 and it was Rs. 8500/= P*M* 

on 1. 2.97. 

4.6 s That the applicants state that an irregular 

revision and-refixation in the pay-scale of TES Gr.B 

I 	 Officer have come into existence and out of such 

irregularity some of TES Gr.B officers lave been 

facilitated with the basic pay of Rs. 9000/= P.M. 

w.e.f. A.2.97 higher than those similarly situated 

TESA.B Officers i.e. the applicants* It may be 

identioned ft here that one,,namely, Sri D.Sundarmurthy 

who'was also recruited as the J.T.O, under the 

Contd... P/7. 
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Respondents in the year 1981 on a basic scale of pay 

of Rs, 425/4 P.M,, He was considered for promotion 

in TES Gr.B Officer on 3.6.94 and accordingly h4' 

has joined as the SDE on 27.11#96 under the 

respondent No,6. His Basic—Pay upto 31.12.95 was 

Rs,2375/= P.M. and it was revised and refixed at 

Rso 8000/= P.M, on 1.1.96 in a bunches in terms of 
J 

the CCS (Revised Pay) Rules t  1996. The due date of 

increment in the pay scale of aforesaid Sri D. 

Sundarmurthy is in the month of February'and as 
W 

	

	

such the basic pay of said Sri D. Sundarmurthy was 

9s, 8250= P.M. on 1.2.96. lbereafter t  said Shri 

D. Sundarmurthy has Joined as the S.D.E. on 27.11,96 

and it was L-, 9000/= P.M. on 1.2.97, 
6 

4.7 	That the applicants beg to state that some 

of the similarly situated TES Gr,B Officers of 

Telecom Deptt. working' under the respondent No.5 

have thereafter, approached the respondents 

authorities with regard to stepping—up of their 

basic-;-Pay and'salaries in a like manner as it 

was done in respect of aforesaid Sri D,,Sundarmurthy. 

The respondent authorities accordingly pleased to 

refix the basic pay of the aforesaid similarly 

situated TES Gr.B Officer at Rse 9000/n P.M *  W* e* f*  

1.2.97 as per letter vide No, AP/STEP—U.P/98-99/25 

dated 3.2.99 communicated by the Senior Accounts 

Officer in this regard. 

Contd,... P/8, 
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A copy of the aforesaid letter vide 

No* AP/Step-up/98-99/25 dtd. 3.2.99 is 

annexed herewith and the same is sme 

marked as Annexure-1  of this application, 

I 

4.8 : 	That the applicants being similarly siivated 

TES Gr,B Officer working under the Respondent Nos4 & 5 

are entitled to get the basic pay of Rs, 9000/= P*M1 

w.e.f. 1.2.9.7 as their pay-scale in alike manner as 

these 'were done in case of Shri D. Sundarmurthy o, 

U.K. Bhattacharjeep M. Biswaisp MK. Saha and some 

others. From the above it appear-s that the respondents, 

h.ave dealt with the applicants in different manner 

and adopted pick and choose policy and thereby provided 

higher basic pay at Rs *  9000/= P.M. to their favourable 

TES Gr.B Officer. Finding no other alternative the 

applicants -submitted representations before the 

Accounts Officer to settle the matter with the higher 

authorities regarding stepping-up of their basic p ay 

in alike manner as regard Shri D. Sundarmurthy ~ktc. 

However, nothing has been come out, from it. 

A copy each of the aforesaid represen-

tation submitted by the applicants 

are annexed herewith and-the same are 

marked as . Annexure2:2& 2B  & 2 C of 

oEf thi ~ application. 
b 

4.9 	That in the meantime a final seniority list 

of TES Group-B Officers of Deptt. of Telecommunication 

has been prepared and was circulated vide letter 

oontd..* P/9* 
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letter No. 16-2Z/95-STG-:EI dated 22.2.99 for its 

information and necessary action. It may be mentioned 

here that the aforesaid seniority list of TES Gr.B 

Officers have been prepared on the basis of final 

All India eligibility lists of junior Telecom Officers. 

A relevant part of the aforesaid final 

seniority list'No. XVII of TES Gr.B 

Officers is annexed herewith and the 

same is marked as AMexures-3A &- 3B 

of this application. 

/4* 10s That it may be mentioned here that the 

applicant No,1 has been provided with the seniority 

No*15604,,. the .  applicant No,2propided with the seniority 

No.18586 and the applicant No.3 provided with the 

seniority No,,17949. On the other hand aforesaid Sri 

D, Sundarmurthy bears seniority No. 19008, M.K.. Saha 

bears seniority No. as 16163, M. Biswas bears seniority 

No. as 16370, U.K. Bhattacharjee bears seniority No. 

as 18174 etc. Fxom bare perusal t  it appears that the 

applicant No-1 Is much more senior than those above .  

mentioned TES Gr.B Officers. Be that as it may the 

applicants are similarly -situated TES G-r.B Officers 

as those officers mentioned above, Unfortunately the 

respondents failed to'give similar treatment to the 

.'applicants and without application of judicial mind 

has whimsically and indirectly -rejected the represen- 

tations submitted by the applicants in stating that 

the pay of all officers of TES Gr.B included in 

C;ontd... P/10, 
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seniority list No.1 to XVII is required to be fixed 

in terms of DOT's letter No.16-3/92-STG-JI dated 

5,7,94 and 16.8.94 and did not state'anything about 

the stepping-up of basic pay of the applicants and 

re-fixation of it at ft. 9000/= P.M*  w* eof*  1.2,97, 

Accordingly $, of late,, the Accounts Officer on recommen-

dation and. advice of the higher authorities was 

pleased to communicate the same to the applicants. 

A copy of the aforesaid impugned 

letters are annexed herewith and the 

same are marked as Annexure-4 series 

of this application. 

4. 11 	That the applicant beg to state that  the 

simila, rly situated TES Gr.B Officers are getting the 

basic pay-scale at Rs. 9000/= P,M, W*e*fo 1*2*97* As 

such the applicants being similarly situated are 

entitled to get equal basic pay-scale in accordance 

with the Rules. 

4.12 s That the applicants state that it is a 

settled principles of law that all TES Gr.B Officers 

having same cadre and refixed their basic pay at 

RS, 8000/= P.M. on 1.1.96 are equally entitled to get 

same, ~ ,basic Oay-scale as a matter of pxetu prudence. -  

As such all the applicants are entitled to 'get their 

basi c pay at Rs. 9000/= P16 M* 
~ 
W* Go f . 1. 2. 97 with all 

service benefits and increments thereof in accordance 

with the Rules* 

Oantdo... 1,/11. 



4.13 : That in view of the aforesaid f acts and 

circumstances stated abpve,  it is a fit case where 

Your Lordships would be pleased to interfere 

directing the respondents to settle the pay—scale 

of the applicants and refix the pay—scale of the 

applicants at Rs. 9000/~ P.M. w.e.f. 1#2.97 and 4 ,  

remove'all anomalies in respect of salaries in 

between the similarly situated TES Gr.B Officers. 

4.14: That the representations made by the 

applicants had been disposed and indizectly rejected 

by the respondents. The aPPlicants ~ have no other 

efficacious alternative remedy other than preferring -

this applica 
. 
tion and the remedy sought for,if granted,, 

would be justo  proper and adequate. 

4.15 - 7hat this application is made bonafide 

to secure the ends of Justice. 

5. GROUNDS  FOR RELIEF-WITH  LEGAL  PROVISION 

5.1 	For that the inaction on the part of the 

respondents in . providing more basic pay and salaries 

to some of the similarly situated TES Gr.B Officer 

(SDE) other than that of the applicants for such a 

long time i.e. w.e.f. 1.2.97 are in gross violation 

of relevant Rules. 

Oc)ntd, . * * P/ 129 
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5.2 3 For that there is clear violation of 

prescribed procedure and relevant rules in re—fixing 

the basic scale of pay of TES Gr.B Officers (SDE) 

in as much. as the applicants being simil arly 

situated are entitled to get equal basic scale of 'aj. p 

-There is being no suspesion as regards the genuiness 

of the claim, the same must have been necessarily 

settled way back in the year 1097. 

5,3 s 	For, that,, the respondents providing more 

basic pay to some of their favourable SDE/TES Gr.B 

Officers w.e.f. 1.2.97 refixed at Rs.9000/= P.M. 4  and 
giving lesser . basic pay to the applicants imposing 

a kind of penalty upon the applicants in as much as 

the respondents . also failed to respond the represen-

tations submitted by the applicants in this regard., 

. I % 	5.4 S 	For that the respondents failed to provide 

opportunity to the applicants to remove anomalies in 

the pay—scale and thereby deprived the applicants 

from their legitimate basic—pay and salaries, 
J 

5,5 	For that the impugned action on the part of 

the respondents being without sanction of law is 

per-so illegal, arbitrary and malafide on the face 

o f it. 

5.6 1 For that the respondents failed to respond 

the representations wbmitted by the applicants by 

oDntd.,,,, P/13, 
I 
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reason of that the applicants must suffer and got 

lesser salary in order to facilitate the junior SDE 

which are not sustainable in law. 

5.7 : 	For that there has been clear violation on 

Articles 14s, 21 and 300—A of the Constitution of 

India besides being violation of principles of 

natural justice, legitimate iaxpectation and 

administrative fairplay, 

5.8 % For that in any view of the matter the 

impugned action of the respondents are not in 

accordance with the law and as such the respondents 

have made themselves liable to be directed by this 

Hon'ble Tribunal to remove all these anomalies in 

respect of pay scale and salaries of the applicants 

and the junior S.D.E. 

The applicants crave leave of this Hon 1 ble 

Tribunal to'advance more grounds both factually as 

Well as legal at the time of' hearing of the case. 

6, MTAILS OF REMEDIE§ EWffl§TED 

The applicants declare that they have no 

other alternative and efficacious remedy other then 

filing of . the present application, 

7. M&IaERA  NOT  ER~.EVIOUSLY  FILED ON PENDING  BEFORE MY-UTHER  COURT  UR TRIBUNAL-  s 

The applicant-s further declare that no other 

applicatiOnt  writ petition,, suit in respect of the 

subject matter of the instant application is filed 

0ontd.... P/14, 
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before any other Court, authority or any other 

Bench of the Hon'ble Tribunal and no such application, 

writ petition or suit is pending before any Court 

of Law. 

8, RELIEF  SOUGHT FOR s 

Under the facts and circumstances stated 

above g  the applicants prayed for this application be 

adnittedv 
I 
 calls for record and notice be issued to 

the respondents to show cause as to why the relief 

sought for in this application should not be granted 

and upon hearing the parties and perusal of record, 

be pleased to grant the following reliefs s 

To direct the respondents to settle and 

refix the Pay scale and salaries of the applicants 

and direct the respondents to refix the basic pay-

scale of th4,applicants at Rs*  9000/= P.M,, or above 

W.e.f. 1.2,97, 

8,2 S 	To direct the respondents to release all- 

arrear salaries in terms of'the basic pay—scale of 

the applicants at Rs, 9000/~'- P#M* woeofe 1 # 2* 97*  

8#3 	Cost of the application. 

8.4 	Any 01ther relief/fe'liefs to which the 

applicants are entitled. 

00ntd**,@e P/15. 
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9, INTERIM ORDER EMYED FOR 

Under the facts and circumstances the 

applicants prayed that -it shall not be a bar to 

the authorities to consider the case of the 

applicants while refixing and paying the pay and 

salaries to the applicants at Rs" 9000/= P*M*  W* Go fl  

1.2.97 as basic pay during pend6n9y of this 

application before this Hon'ble Tribunal* 

10*  

The application is filed through Advocate. 

11. 	PARTICULARS OF THE  I M P 6 04  

M I.P.O. No. 

(A) D ~ate 	 -7 	Z-tt  

(i ii) Payable at 	Gmahati# 

120  LIST OF  ENCL0SJRE§1  As stated in the 1ndex, 

ODntd... P/16. Verification.,, 
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V E-R-I F I  C AJ:  1  0  N 

i t  -Sri Lahi Ram Boro t  - Son of Sri Chamla 

Ram , Borop- aged about .~~ years, Resident of 

Panbazar s  Guwahati t  P,O,, & PoS. Panbazar j, Dist. 

Kamrups. Assamp the. applicant No.1 herein do hereby 

solemnly affirm and verify that the statements made 

f 2— in paragraphs - 4 r I L '( t 

- 	 of the accompanying 

application are, true to my knowledge and those made 

paragraphs 

are matters of record as derived therefrom and the 

rest are submissions. before this Hon'ble Tribunal, 

-And I sign this verification on this 

day of August.. 2000 at Guwahati. 

identif ied by me 

Advo cateo 	 S  i n a t u r e. 



Annexure-1. 

GOVM114ENT OF I NDI A 

DEPARTMENT OF TELECOMMUNICATIONS 

OFFICE OF THE CHIEF GENERAL MANAGER TELECOM 

ASSAM  CIRC.ULEo. -.  ULUBARI-7* 

NO.AP/STEP UP/98-99/25 	 Dated at Guwhati the 3.2.99. 

. 
pay of-the following TES Gr A B Officers to the stgge and from 

the date as shown against their name 

Sl.No.  Name  &  Desi2nation  Stage of Pay 	Date of effect 
& D NE. e@0M_ 

1, - shri A.K * Pathak,ADT(Staff) Rs6 90 0 0/- 1.2.97 with DNI 

Circle Off ice* Guwahati. '02/98 

2 0 	Shri G. C. Sarma, APT (Legal) Rs,.9 0 0 0 1.2.97 -with.DNI 

Circle Office,Guwahati 02/98 

3. Sri R.K.Sarma * ADTXTP) Rs, 9000/- 1.2.97 with VNI 

Circ' le Of f ice*  Guwahatl 02/98 

Sri B.Chakraborty,JP.T(MIS) Ps, 9000/_ 1.2.97-with DNI 

Circle OfficeGuwahati 02/98 

-Sri PeMob.an Rao,, ADT(CR) Rs, 9000/- 1.2.97 with DNI 
Circle Office#Guwah6ti, 02/98 

Sri U.K. Bhattacharjee, ADT (Genl) Rs. 9000/- 1,2.97 with DNI 

Circle Office GUwahati 02/98 

7. 	Sri C.N. sinha, $D,,,E(C&E) Rs, 90 0 0/- 1.2.97 with DNI 

Circle Office,Guwahati. 02/98 

8, Sri m. c. mod ak, AD T (W) Rs, 9000/- 1.2,97 with DNI 
Circle Office,Guwahati. 02/98 

S.K. 13hattacharjee* SDE(RTTC) Rs. 9000/- 1.2.97 with DNI 
Circle 0 f fic e, Gu wah ati 02/98 

Sri Amitava Nath, SDE(R.TTC) RSb 9 0 0 0/_ 1.2,97 with D NI 

Circle Office,Guwahati. 02/98 

11-'.Sri M.BiSwas,SDE. .(RTTC) Rs. 9000/- 1.2.97 with DNI 
Circle Office,GuwRhati. 02/98 

.12.Sri Gopal Das,ADT(TT) Ps,9000/- 1.2.97 . with DNI 
02/98 

13,sri D.N & Pegu, -SDE ~ (Inst) Rs, 9000/- 1,3,97 with DNI 

02/98 

contd.2. 

L  N 
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14. Sr i ,  A. K.. Sark ar, tDO T, 
Tezpuro 	 Rs. 9600/- 	1.1.96 with DNI 

01/97 

Sd/ Illegible, 

(Biswajit Deb 

Sr-Accounts Officer(A&p) 

Copy. to 

lo The T&D4 ,M e  Tezpur*' 
2. The Director , R.T.T. -C.Guwahat.i. 
3 The 'A'.D.T. (Staff), 00 .0-Gu"'Wahati. 
4 0  
5,6 

6. the Cervic e Book of , el e officer concern, 
460, The Sr -A. 0. (A.& p) /TA -C61 -0-OUwahati. 
48., The Pay bill- clerk. 

Sd/Illegible, 

Sr-ACcounts Officer(A&p) 

4- 



NN  E-4 A 	'CURE- 2A 

From I D.6hi Ram Boro - ~ 

SDE 

TO 	The Account.s Officer, 

office of the Director, MTCE*ETR#Guwahatio 

Subz 	Stepping up pay to remove anomalies case of 
Sri 	L*R* Boro 

On implementation'of Fifth Central Pay Commission' 

recorrimendation and subsequent fixation of Pay,it has
~ , been 

'Observed that my junior 	Sri D.Sundarmurty,SDE(M/WSurvey) 
Task Force Guvahati Staff No.32953 is getting more . pay 
than me .w.e.f.-I. ~ .97.The details are as follows 

Details Particulars of 	Particulars of 
Sri D. Sund armurthy 	Sri L*ReBoro 

1* 	Year of recruitment as 
JT0 1981 	- 	-1981 

2. 	Basic on Joining as JTO Rse 	425/- 	?,s4  '42 5/. 

3, 	Basic pay as on 31.12.95 Rs. 	2375/- 	Rs, 237 ~/- 

4. 	Basic pay as on.1*1,96 Rs* 	8000/- 	its. 	8000/.~. 

Basic as on 27.11.96 Rs, 	850 0/- 	Hs" 	E5.500/- 
Basic pay as on '1.2.97 Rs, 	9 0 0 0/- 	R . S. 9000/- 

7. 	Date of incremefi~-. February 	January 

8 ~~ , 	Date of promotion to TES 
Gjdroup B 3,6.94- 	 27,5.94 

9. 	Date of joining as SDE 27.11.96 	8.1.94 
10.Staff No., 

11. Seniority No 19008 	 15604 

contd.2,,,, 
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Under the above circumstances I would request your 

good self to kindly arrange to step up my pay at Rs.9000/- 
wo ef o  le2,a97 to make it at per with my junior SrI D. 

Sund armurthy which -  a view to remove the anomalies 

raised as stated above, so that my junior do not get 

more pay than me and obliged. 

Thanking you Sir, 

Address of DDO in R.O. Sri D.Sundarmurthy SDE(MW Sur ~ey) 

Office of the Director,microwave''.Task , Porce,Chennikuthi 

Road Guwahati* 

Yours faithfully, 

Sd/ L. R. Boro 	 I 

I 

9 
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ANNEXURE  -2B 

From 	B.C.Bhowmick 

SDE 

To 	The Accounts Officer, 

Office of the Director,MTCE, ETR, Guwahati. 

Sub 	Stepping up pay to remove anon, alies case of 
Sri B.C.Bhowmick 

Sir 

On implementation,  of Fifth Central Pay ConrAssion 
recommendation and subsequent fixation of Pay, it has'been 

observed that my junior Sri D.sunda--~-murthy,SDE(MW..S=vey) 
Task Force Guwahati Staff No.32953 is getting more pay than 
me w * e,f, 1, '2.97 	Th e details are as follows 

SI.No, 	Details'  Particulars of Particulars' of 
Sri D.Sundarmurthy Sri BC.Bhowmic 

1# Year of recruitment as 

1981 1981 

Basic on joining as JT0 Rs*  425/- Rso  42 5/- 

Basic pay as on 31.12.95 Rs. 	2 3 7 5/- Rs. 	2 3 7 5/- 

4* Basic Pay as on 1.1.96 Rs, 8000/-- Rs*  8000/- 

Basic as on. ~7.11.96 Rse 8500/- Rs*  8250/- 

Basic pay as on,102.97 Rs. 9000/- Rs, 8500/- 

7, -  Date of increment Webruary January* 

8* Date of promotion to TES 

GP * Bo 3.6,94 27,5,94 

Date of joining as SDE 27.11.96 8.7.94 

St afi No.- 

Seniority No. 19008 15604 

codtd, 

#I 
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Under the above circumstances I would request 

your good self to kindly arrange to step up my pay at 

Rs. 9 0 o o/- w.e.f. .1.2.97 to make it at per with my Junior 

Sri D.Sundarmurthy which a view to remove the anomalies 

-ated.abcve, so that my junior do not get raised as s 

more pay than~ me' and obliged. 

Thanking you Sir, 

Address of DDO in R.O. Sri D.Sundarmurthy SDE(MW,Survey) 

Office of the Director,Microwave Task Force.. Chennikuthi, 

Road,Guwahati.. 

Yours faithfully, 

Sd/- B.C.Bhowffiick. 

0 



ANNEXURE-2C 

From 	26 

TO 	 The Accounts Officer, 

Office of the GMM, 

ShitIlong. 

Sub 	 Stepping up pay to remove anomalies case of 

Sri S.K.Bhattacha#jee, 

Sir, 

On implementation of Fifth Central Pay Commission 

recommendation and subsequent fixation of pay, it has been 

observed that my junior Sri D.Sundarmurthy,SDE(MW,Survey) 

Task Force Guwahati Staff No. 32953 .  is getting more pay 

than me woe.f. 1*2*91 *The details  are  as follows 

Sl-No.  Details  Patticulars 	Particulars of 
Sri D.sundarmurthy, SK 8hattacharjee 

 "Year of recruitmdnt as 

JTO. 1981 .1981 

 Basic on joining as JTO Rs. 4 25/- Rse 425/- 

3, Basic pay as on 31.12.95 Rs. 	2 3 7 5/- Rs. 24~-Q/- 

 Basic pay as on 1.1.96 Rso 8000/- Rs. 8000/- 

 Basic as on 27.11.96 Rs. 8 50 0/- Rs, 8250/- 

 Basic pay as on 1.2.97 Rs, 9000/- Rs. 	9000/-7 

 Date of increment - ftbruary '-T 

So  Date of promotion to TES Gp. B 	3.6.94 3 
90 D6  te of joining as SDE 27 * 11 * 96 94 

 Staff No-. - 

 Seniority No. 19008 15604 

(A', 

condd. 2. 
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Und er the above circumstances I would request your 

good self to kindly arrange to . step up my p ay at 

Rs. 9000/-' w.e.f.1.2.97 to make it at per with my 

Junior . Sri D.Sundarmurthy which a  view to remove 

the anomalies raised as stated above, so that my junior 

do not get more pay.than me and obliged. 

rhanking you Sir, 

Address of DDO in R.O. Sri D.Sundarmurthy SDE(MW, Survey) 

Office of the Director,Microwave Task Force,Chenikuthi 

Road *  Guwahati. 

Yours faithfully, 

Sd/- S. K. Bh att achar jee, 



j 	jr 

- 22/95_S7G-I,1 No.16 

	

Government of Indii. 
	W a 

Ministi7y of Communicati ns 0 
Department of Telecommunications 

(STG-11 Section) 

Di'a t e d 	F ej b r ui r y 1999. ,  

1 	-All Head, of Telecom. Circle'.. 
.2. 	C.,G-M, rITM, 'New Delhi/'Murnbai . 

C- h1of G. M, Chennai/Calcutt,;r j  1 , ,:- 1 C, p I 10 1  
~ r ict. Sr­ADDG(TEC), K.L. [3h: awan , New L)oll)i . 

S. 	All other administrative unfts.' 

56bject:- Final se'nioriLy list No.XV11 

dlr~ ected Ao refer Lo th"' s 'o ff ice -let ter of even t!ted I q-  .6 -9S vide wV,icl.)  prov i s i ona l_ s ,, 
LY list of TEL r 	'B 	'ir' culated and to ens-10 - ; 	c: 	 se horewith a r-;cp>, 	o f 	th r, i . n ell 	t!5niorit * 	J.j ,:~ t p j * Epqj- r. V 	 -r 	 objections 

	

~ rojji 1-1 ~ 	

a f t c 	ir 
un*lbq- :~ r of rE%5.Gr. - 8 -  :, ffjc(--,r ~-- re- ~jardl-nq correction n !  M4wlo, date .:if birth, non - incl.LlSinn of' namci Jn the s- enlority i is t e tc 

T he 	se-~,  ri i 0 r i ty list 	
h , ~,en rrepar(..,rj  on the 	[),~j s i 's 	0  f: 

f i Ila! 	Indit( 6ligibility lis;t.q_ of 	11 4 	 Jut'or 	Tel e(-;rjm . 	r c. r  (.'W ~ ated from thiS Offic ~-,,  frvip. t ,) i: jjrj e 

Y ou r s f a i t h f U I I Y 
7 

31  

- S.M. 
Asstt. Di.reetor General(.SGT) 

C.  
abov; ,? 

0 

P(~ T/ -S T G - 1. Section oft  1'e.110. 
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/V 	
FINAL SENIORITY LIST NO XVII 01: TES Group 

	

St- STAFF 	 NAME OF THE OFFICER 	 OC DEEMED DATE OF - 
1\10 	NO 	NUMf3CR 	S/SHRI 	 SC PROMOTION 

:4 '4 

it  
7 9 -41~b 5 	 P R SULE le , 	(i or,i t I  0 C 3.6.94 

~1;3 0 	-3 -7 	P 	 RAME'SWARUDU 	 OC 3.6.94 3' 	F3. PA 

	

'538 	 ""'SAROJ RN MAJUMDAR OC 3.6.94 
9 2 	 ILk N K GANDIGAWADI OC 3.6.94 

E LAXMI OC. 3.6.94 

	

8 4' 30S41 	 M.L I. SHoRtlo OC 3.6-94 485, ~0-542 A.K.KACHROO 	 OC 3.6.94 
4 86 nbS 4 3 RADHA NATH P L 	 OC 3..6.94 it 
.1 0 7 3PS44 K. c RIVOSTAVo OC 3.6-94 

1, 6137-D.DEVAKI 

	

4 n a ; ~8b,54s 	 OC 3.6.94 
i 	'' 

	

489 '3.0 .5 4 6 	 M.M. SHAH 	 OC 3 . 6 . 9 4 

	

490 :3OS47 	1 -1-  i ~9 S KALAISELVAN OC 3.6.94 
f l 6 4 GIRIDHAR MANDAL 	 0c 31 .6 .94 

4 9 2' il~ !O 5 4 4. RAM J~_ET PRoSAD OC 1  3.6.94 
K RAJENDRA PRASAD 	 oc 3.6..94 

	

I osso 	
t! 	 I PAGHVENDRA E3HIMRA0 KULKARNI 

	

494 11.0.5 5 1 	3. 	'1 --1 	 Oc -3.6.94 S 	 6 	/1 DIJBEY G.R. OC 3.6.94 

	

V~ 6 1410553 	161 4 611 ~SHJV BUX OC 3.6.94 
;.16146 R J SHAIKH 	 Oc 31  .6 .94 0 5 161 o4 7 P. RAHAMTULLAH OC 3.6.94 0 5 5 	161:144 . 1- I . J.P. SOINI 	 3.6.94 

	

C:,  0 :_1 0557 	1.19 S . K. I - 	 I 	 GOSHWAMI 	 OC 3.6.94 

	

J. 13055 1?1 	6 15 () B T BATWAL 	 OC 3.6.94 

	

0_,-,  5 9 	6 1.5 1 T. SUR 	 - BARAMA I A ~ j 	 OC ~j .6 .94 

	

,03 30560 	16. 21  HARI PRASOD UPADWAY 	 Oc 3.6.94 
~_'l 0 	0 _1 ~1 6 1 	16 1,53! SOMESH CHANDRA DUTTA 	 OC 3.6.94 

	

t:-, 3 0 5 6 24: 	161'54:-RAJAN ASARI.P.K 	 OC 3.6.94 

	

5 0 6 3 0 5 6 3 	16 	K-NOROSINGA RAO 	 OC 3.6.94 

	

17,07 30564 	16 1 S 6 KAILASH NATH GUPTA OC 3.6.94 

	

5 C) ~,­  '20565, 	16 1 _5 7 N - J . `~ I NGH 	 OC 3.6.94 

	

09 30566 	16150 ~ VINOD KUHAR SRIVASTAVA 	 OC 3.0.94 

	

51.0 -J2721 	6 	R 8 . YADAV 	 OC 3.6.94 I 1 	0 5 67 	1 6'1 6 01 	Ci VICHARE 	 oc _jj .6 .94 

	

1:__' ­3 0 6 F3 	 E A 8 1 SHE G ANA T ~ IAN 	 Oc 3.6.94 

	

:'313 6 6 9 	 K SATYANARAYANA Oc 3.6.94 7 0 rl NOJ KUMAR' SAHA 	 0c 3.6.94 
'i t i- iT. -KUM - R 7 3. 

7 PATIL OC 3.6.94 'z, 3 7 	57 .3 	 `1 	 OC 3.6.911 
6 1: 671~f S. M 0SWAt OC 3 .9 4 

16 6 ~1~ i'R M GANESHAN OC 3.6.94 7 	 6 911, D . L M A N A S E Y 	 OC 3.6.94 05 7 	 in" C),) 1 -10 D A RZ F- I F Z A S i) D 
_N 	

OC 3.6.94 
16 1 7 1- -IL t 10 R I- E 	 C) c 3. (;,-. 9/1 

-rm:, b) jAcou 	 Oc 3.6.94 P 1!-. 1.3 tj mn 
I 	._-030 .3 J . S . B A N S A L. '7;, 	 Oq 3.6.94 

KAMLAKAR HARAYAN TAMSE 	 O(~ 3.6.94 3 0 ~:l ~l 	 P K . VIJAY 	 Oc 3. -6.94 

_4 



CIC 3.6.94 
0 C '31 -. 6 . 9 4 
0(--.' 3.6.94 
OC 3.6.94 
0 C 3.6.94 
0 C 3.6.94 
(')('  3.6.94 
0 c 3.6.94 
OC-  3.6.94 
OC 3.6.94 
0 C 31.6.94 
0 C 3.6.94 
0 C 3.6.94 
OC 31.6.94 
0 C 3.6.94 
OC 3.6-.94 
0 C 3.6.94 
0 C 3 .6 .94 
0 C 3 .6 -94 
C 3.6.94 
C 3.6.94 

OC -3.6.94 
C)c ~, . (I . ~) 14 
oc 3 .6 W 
C)c 3 .6 .94 
OC 3.6.94 
Oc .94 
OC 3 .6 . 94 
OC 3.6.94 
oc 1~1 .6 .94 
OC 3 . 6 .94 
OC 3.6.94 
0 (,* 3.6.94 
Oc 3 . 6 . 9 4 
() C 3 . (:1 . ~) /I 
OC 2! . 6 .:) 4 
OC 3 .6 .94 
OC 3.6. -)4 
()c 	6. . 9 11 
Oc 	015 . 9 4 
0 c 3 . (::, . 9 4 
C) C -J~ . 6 . ':t 11 
()c (S . 11 

OC 6 4 

A 
j 

Oc 
() c (11 	. 

02/J.9/'zj9 
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iP, 

FINAL SENIORITY LIST NO XVII OF 'FES GrOUP' 

:J: :1, 	:J ~ :1 ,  .J: T J, 	:V :4: :1 ,. 1 ,  * :f,  * 1 , 	3,  * 1'. 4, 	:41  ;t: )§'. :c :#,. :4: :4,. .4*.:J ,. 4'. :~. A: A, 	A, 	A' A, 	J, 	A: 4: 	:j: * :4,  * 3, 	f: 
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Annexure-47 Series. 

DEPARTMENT OY TELECOMIMUNICATIONS 

Office of the Director Maintenance, ETR,Guwahati-3. 

TO 

Shri B.C.Bhowmick 

SDE, 

NC.A-1/Stepping up pay 	Dated at GH,the 14.7.99 

Sub: 	Stepping up of pay TAIth reference to 

Sri D,Sunda'rMurthy, 	SDE. 

The pay of all officers (TES Group B) included'in . the 

seniority list No.1 to-XVII is required to be fixed in 

terms of DOT's letter No. 16.3/92-sTG-ii dated 5.7.94 and U. 

16.8.94. The name of,.Shri D.Sundarmurthy, SDE.- appears 

in the list No.XVI.1-fence t1-1e pay of' Sri D.,9andarmurthy 

requires revision according 	copy of clarification receive -d 

from DOT is enclosed. 

Sd/ Illegible, 

ACCOUNTS OFFICER, 

0 OD (M) ETR, GUIJAHATI. 

copy to 
The Accounts Offjcer(Cash ~ 

CGM Task Foce* The pay fixation 

done for Shri D.Sundarmurthy, - SDE, 

is to be revised as per DOT,letter 
No.16-9-98-sTG-Ii dated 24.3.99. 

Al copy to 
D.F.A. 0/0 CGVETR/Calcutta  with reLerence to.ETR 

/CA-Admn 	L 320/37, dated 24.5.99. 

Sd/Illegible, 
Accounts off icer, 

0/0 D(M),ETR*Guwahaci-3. 

It 
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Annexure-4 Series 

DEPARTFBNT OF TELECOMMIUNICATIONS 

OFFICE OP,  THE DIRECTOR MAINTENANCE,, ETR, GUWAHATI-3. 

TO 

Sh ri L. R. Boro.. 
SDE*  

NO. A-1/Stepping up pay 	Dated at GH, the 14.7.99 

SubZ Stepping u Of  pay with reference to' P 

Sri D.-Sundarmurthy, s,DE, 

'1he pay of all of ficers (TES Group B) i 
. 
ncluded in the 

seniority list No,1 to xvII is required to be fix' ed in 
terms of DOT's letter No.1 6,.3192-STG-II dated 5,7.94 
and 16.8.94.-The name of Shri D.Sundarmurthy, S*D.E. i 	 appears 
-in the list NO.XVI, Hence the pay of Sri D ,.Sundarmurth -Y 
requires revision according COPY Of clarification receive' d 
from DOT is enclosed 

Sd,/Illegible, 

Accounts Officer, 

0/0 D:(M) ERT,Guwahati-3*. 

copy to 

The Accounts Officer (Cash) 
CGM Task Force,. 1he pay fixation 
done for Shri D:,*Sundarmurthy,SDE, 

is to be reViSed as per DOT letter 
Q- 	 ko.16-9198-STC-11 dated 

copy to 
D. F. A. 0/o CGM/ETR/Calcutta with reference to r,-TR 
ICA-. Admn L 320/37, dt. 24.5.99. 

Sd/Illegible, 
Accounts offic er , 

0/0 D (M), ETR, Guwahati-3. 

0 0 0 * 

-Od 

0 



Tribunal 

79D 

1< \ lz~ 
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL ::::: GUWAHATI BENCH 

GUWAHATI 

Case No.: O.A. No.24,9 of'2000 

SHRI LAHI RAM BORO AND OTHERS 

-VERSUS- 

UNION OF INDIA AND OTHERS 

WRITTEN STATEMENT FOR AND ON BEHALF 

OF RESPONDENT NOS. 1,2,3 AND 4. 

I, Shri Ashok Kumar, Director Maintenance, Eastern 

Telecom Region, Guwahati 	781 003, do hereby solemnly 

affirm and state as follows: 

l.That I am the Director Maintenan ce, Eastern Teleco", 

Region and have been authorized to look after the 

development of the instant case and also to file 

written statement and other documents. etc. time to 

time when need be for and on behalf of the 

Respondents mentioned above in the HonTble CAT, 
6~ 

AS 	Gl(~ KUN~.!'A 

Guwahati Bench. I have received a copy of the O.A. 

Director. iVtaint&ae,)ce served upon the Respondents, gone through the same, 
Eastern Telecom Region 

Guwahati, Assam 
understood the contents thereof as such I am 
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A 

competent to verify this written statement and file 

in the Hon'ble Tribunal for and on behalf of the 

Aespondents mentioned above. 

2. That this deponent does not admit any of the facts, 

statements, allegations and averments made in the 

O.A. save and except those have been specially 

admitted herein under this written statement. 

Further the statements which are not borne on 

records have also been categorically denied. 

3.That as regards the contents of paragraph 1 of the 

O.A. this deponent respectfully states that the 

grievances of the applicants have no legal footing 

inasmuch as the claim of stepping up of their pay 

scale is against the existing rules. Further it is a 

settled legal parleyance that a wrong cannot be 

perpetuated by another wrong. 

4. That as regards the contents of paragraphs 2,3'and 

4.1 of the O.A. this deponent does not make any 

comments. 

5.That as regards the contents of paragraphs 4.2, 4.3, 

4.4 and 4.5 of the O.A. this deponent admits the 

truth-ness of the statements made therein. 

6.That as regards the contents of paragraphs 4.6 of 

A. HOK KU Vi` 
	the O.A. this deponent respectfully states that as 

Director, Adaint-,— 

Eastern Telecom 
GUwahati, Assain 
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Y,P--  . 

44( 

per DOT order No.16-- ~ 3/92-STG-II dated 5.7 ~.94; 

16.8.94; No.16-9/98,STG-Il dated 26.3.99 and.No. 16- 

22/95-STG-II dated 9.2.99 the pay of , Shri D. 

Sundarmurthy was necessiated to be re-fixed 

notionally on 3.6.94 which was his deem date of 

promotion vide Seniority List No.XVII of TES Group- 

T  B t  . 

Photostat true copies of the 

aforesaid orders dated 

5.7.94, 16.8.94, 26.3.99, 

9.2.99 and List of'Seniority 

No.XVII are annexed herewith 

and marked as ANNtXURES 

RI , R  2  ,  R  3 F  R  4  and R  5 

respectively hereof. 

As a.matter of fact, it was a case of wrong fixation 

and the concerned authority was already intimated 

vide letter No.A-1/Stepping up Pay dated 14.7.99. 

A Photostat true copy of the 

k1l., 

A -' c- i & I d 'IVIA. Irl 
Director, M&intenance 

gostern Telecom Region 
Guwahod. Assam 

aforesaid letter dated 

14.7.99 is annexed herewith 

and marked as ANNEXURE - R 6 

hereof. 
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It transpires that if fixation of Shri D. 

Sundarmurhty on promotion as SDE, wodld have been 

done in accordance with the aforesaid orders 

referred to above the anomaly in pay with the 

seniors as claimed by the applicants would not have 

arisen and no unnecessary loss from the.public 

exchequer would have caused. 

7.That as regards the contents of paragraph 4.7 of 

this O.A. this deponent respectfully states that the 

re-fixation of pay of Shri D. Sundarmurthy was done 

on wrong inte rpretat io-n--zif --,,ttiae . .:aforesaid DOVs 

orders at some level and-some quarter purposefully 

and the Union of India as an - emplpyer cannot approve 

such kind of illegality --i-n any manner. From that 

point of view the claim of applicant for stepping up 

of their pay in the like manner was not entertained 

on the principle of that a wrong cannot be 

perpetuated by another wrong. On that count alone 

the instant O.A. is liable to be dismissed. 

8.That as regards the contents of paragraph 4.8 of the 

O.A. this deponent respectfully states that stepping 

up of the pay of the officials was made in a 

particular unit where the said Shri D. Sundarmurthy 

has been working and liable to face consequences. No 
A CE; ,-,  K KUN--  

Directo' -, lwaintej ~~: 

Eg-stern Telecom 
Guwahad, Assa,-n 
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such irregularities were made in fixation of pay in 

the cadre of SDE by and large and the aforesaid 

DOT's orders have been strictly adhered to in this 

respect. As such the applicants are not entitled to 

benefit of stepping up of, pay taking the case of 

Shri D. Sundarmurthy as a precedent which is quite 

illegal and damaging to the public exchequer and for 

that the instant O.A. is liable to be dismissed. 

9.That as regards the contents of the paragraph 4.9 of 

the O.A. this deponent admits the truth-ness of 

statements made therein. 

10. That as regards the contents of paragraph 4.10 of 

the O.A. this deponent respectfully states that the 

claim of applicants to re-fix their salary as has 

been done in the case of Shri D. Sundarmurthy is not 

agreeable since it was done illegally at some 

quarter and some level by misinterpreting the DOT's 

orders referred to above and the spirit of the 

aforesaid orders was found to have been defeated at 

the whim and caprice of some officials and the same 

is liable for administrative scrutiny. The anomal \  y 

in pay between seniors and juniors as alleged by the 

q&O 	applicants will be rectified as per existing rules. 

AS;-*,C-K KUMAR 
Director, i0aintenance 

JFastern Talecow Region 
Cuwabc,el, A=am 
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That as regards the contents of paragraphs 4.11, 

4.12 and 4.13 of the O.A. this deponefit does.not 

amplify further for the sake of brevity, however, he 

reiterates the statements made in immediate 

preceding paragraph of this written statement. 

That as regards the contents of paragraph 4.14 of 

the O.A. this deponent does not make.any comments. 

That as regards the contents of paragraphs 5.1 to 

5.8 of the O.A. this deponent respectfully submits 

that in the facts and circumstances As explained 

above, there is no valid ground for entitlement of 

adjudication of the instant O.A. on merit-and 

deserves dismissal. 

That as regards the contents of paragraphs 6 and 

7 of the O.A. this deponent does not make any 

comments. 

That as regards the contents of paragraph 8.1 to 

8.4 and 9 of the O.A. this deponent respectfully 

submits that as has been explained and submitted in 

the foregoing paragraphs of this written statement 

since there is no valid legal ground pertaining to 

I 

maintainability of the instant O.A. as . such the 

applicants are  not entitled any relief/reliefs 
ASHGt:- 	, VYAR 

Difector, i..-.')tJnOnC8  

AlStOrn Teleco;n Reolga  
GUWahati, Assam  
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including interim relief.as  prayed for'and the O.A. 

is thus liable to be dismissed. 

I, Shri Ashok Kumar, Director Maintenance, Eastern 

Telecom Region, Guwahati - 781 003 is solemnl affirm y 

and say on verification that the statements made in 

this Verification including those have been made in 

paragraphs 1 to 15 of the written statement ate true 

to the best of my knowledge and belief andthose have 

been made in paragraphs 1 to -15 are true to the . best 

of my information which have been derived from the 

records and the rests are my humble submission before 

the Hon'ble Tribunal. 

Verified and signed this the 1  lth day of December, 2000 

Deponent 

ASHOI KUJ%IA' j-j 
Alrector, Adaintana i,ce  

Eastern Tolecom Region  
Gutvvhati, Assam 
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EL 	
4 ­4 

AAFP4 

I t 
Ggvenimelit of 

Millistry of Coin:PWI ic* ,AJ. oil V 
fj I)epartwent of Te"ecotivullicAti0l's 

SIG-Ij Sectiol,  

Dated 	 19 9 4 	It t-j* tit 9 5th JU17 1  . 	I- 	
" Ile, 

To* 	 Cit. 

Al 1 Chi ef G en e ral Managers Tel ecom- Ci rel es 
Al I Chief Getieral, 14ai 3gers TelecOm- 'Trojects Zonus-,IL~,b 
fd 1 Chief General t1an Ci rge rs Telecom 14tce. R egions 

'Distric .All, Chief- Gentral Managerss, TRluphones 	t 
4 -, ri 01' td 1 Gcnor3l, 14a-np_gers Telecom Defence Hatworic 

Chie f Gene ral 1.1asiogor R911w.-ly :-;JectriftcLAtions I I nq' 1&0  PU 
Chic f General f Irmn a g!%r . V~*.T.I 1: ET W or k 1 ' 11 oi da.. 
Chi nf rgunerni II -nix a Lgo r , LkII)RAITT, Jnb--xlpur, 
Chief 	Enn.-to r I'&Y#TTC C,11-:Izl fill ndt, 	 -1) 

lore - Chief f:4:, W3 " - I I 'I.-I C r 	1* --;. to U 1, 1 1  3 
(Dlil I i3 f 	a i i r 	 Gu%j r.11 3 ti In.s.i- C. F orca 
S r J) J 	T :-:,;) 	N 't 

L 	 r- 	Iii the grade 	T 313 Group IBI. ~ - v .,.0 !3ub.ja,j 	m3fixetion. of selli-LIJ  JVy 	 of 

	

:Lli Trarsuence ef v:;rious Court decisiotis 	ro fix 
or-  Pay -_  r-?&ardJji[j- 

0 11ef. 110.0 	1Q:AI0,72-JTG-1j dated B-9-92 ( ist-1) 
OU4 16 T/92-STO-11 dated 22.9-92 Mst-ri) 

3 - No. 16-6/19 2-STG-11 dated 23-10*92(List-IIT) 
4. Ifoo 16-7/192-STIG-II 
5- No- 1.6-8/92-STG-11 

 Ilo- 16-9/92-STU-11 
 110- 16-10/92--STG-11 
 No- 16-11/192-31-G-11 

9e 'IT o. - 16-12A 2-STG-11 
 110- 15 - 1 3/1,921  ­5 JG - T I 

 110- 16- 14/9 2-  71G -III 
 110. 1C,  - I 	2_9 1 G - I I 
 No- A 6- 1 6/9 2-3 TV' - I I 

14- 'If 0- 1G- 17/i3 to- 51'Cs -11 

Sir, 

I 3w dir6ated to Invite your attention to the 3b ave 
re-f-irred rovised seniority -list of TE3 Urvup IUI issued from 
time to time in Persu-tice of tho Judgements of v_arious C entral 

TrIbutir-A-9 ,viLl ;.1j,-,Ii <-b:,id Iligh Cotirt in ~lioatljigw  
t I i (-,- t Acowed dates of promot-jolls ill i CSI.),.?Ct Of t1le offi curs . ,  
'Ille qUOstiOtl Or PSY fixatioll of the 01- ficers as n consoquener? 
vf the ruvtscl netilor-Ity with rvferetica to Uie deaulud tIntv) of 
Proi-ilatiotii wl(!.(., r consideration ill this office wid it Iv3s beew 
deci-jed t1la-L t1jo officer whose dzdt! of regular promotion tol 

A  Tv,U" Group 1 ,9 1  * has b ean 	 cti accowi t of revised seni oi-.L ty 0 	
' - 1 F)  f the grade of TEI Group 	cn6j~--ba gr,-Itited t1te beliefit or 

dated 12-11-92(LiSt-I% 
dated 11-12-92(List'"V 
dated 6-1-93 (List-71 ~ _ 
dated 15-1-93 (List-VII) 
dated 15-1-9 -(Lis t-VIII.)  
d3 ted 20. 1 -93 (List-IX)T? I) 
d:I to d 21-1-93 (List-,X) 
dated 29-1-P3 (Lifit-XI) 
d-3 teel 29-1-D-3 (List-XII) 
doted-29-1- 9-tj (List-XIII) I C, dr-ted 9-21'-93 	(Li,-:,*t-XIV) 



0 

....... 	 ...... 

46 
N 

"OtiQlal pay fi xatioll  
the Grade of -, TE.3 Grcup referelice  to th6ir deem tho seui o  

	

ri ty 	 ot ~ ous.7 indi 

	

listo 	 c 
pay and 

	

	 Y w I be tn ti idlla to drawj?'.'tW ~'!~ 
011 c0s ns Per their kovis oo f T3 x G rou p , B, vj . e  the Gratle 0 * 	 yl fixatigng-ill""...-it .,, f 	th  c  vi o r1c i t!Z ,, '3ucJl officers 

lie eriod they It,,Iv 	 ti ti.  a C'11 P 
13 flot 

.20 	 R  In res pe 0 t 
GrOUP 1 13 1  

	

ites Of PromotjLoll 	 icors 	I c% 13 15  c d d 	 Of  th 03 0 TLEM 
Inter tjjNj th 	 VIS In (U c ,--1 t a cl in Lob 6v a  .1 j. S,  t e 

U. O-MO i ot, to 
ctl-'-?-1 date of r 	 t  T, 	 jr 

	

U1, y 	0 	 MIg  
I
N .1  ~Y~s Th ci r pay 7~i 	 A 

m  p ra is ts- Jf6we~cr 	 co i~ 
1) ny 	 y W ('Y an d thc diff(? 	 I.-I I 
were druwitlg or , t rcn ccs 1 81  the r,,-%y s o  fixe d 

lie dat e  Of iss - 	 d ti Id' t re p t 

	

,d as tiers ctl 	DIV 	 u  Of th Ps 0  rders Is 
to be absorbq(l I 

	

_U fu tu 	I c rL.,.7 
ordars 	t"O  ' ssu c Of tiles e v ills tructi ctl S 
pre 1 "c1u ,`!.cd Ili 	1,4 	33 Grout) tBe off i cl 

	

n1 .1 T 	 Pay a~X.1' 1. ' i 
0 r,7v.tsc?fj sc-111orlty I S' o ie 	 -i Its  P3Y fixat 	 S 	 .-exercibo Us com '-51-c 9 1 v C-11 	 d 	 of 

	

the 66a r 	tul't 	i1p.1111 %da-IA013,  03 ~ t) c%.r u r in tjL W..*; tj 	tL)  ti .is  1  
4. 

	

	 off.i cce 
i-sucs 

their 	2086 	t1-1  U10  collcurren 0 /9 

	

	 c of 	ell ce J;ltud 5. 7.94. 

You rs fai ti l  

SON.: 

aA 

Tel. o, - 

11 



y.,  jc ~L; 
	_CO 	

AN 
R 

AA,  
, jfzoi) 

.4 `3 	 "41X 

oe 16-3/92,-STG-n 4 (4A  
Goveznment of Indi a 

Ministry!of Comiminica MS 
Department of Telecoum=ic ati 

4, 	 STG-IL'Sectica 

- 	 - - - - - - - - - - - - - 

s 

To 

A 

A 	
\IV.\. 

F '"All 01.tQf Gpneral Vjanragers,'t,2p 	nLn e c, ~ ",; Ci rel e s 
..,All 4A,.Ief Geaeral Ylanage,-s,01'eleco m jJ1 3:6j ectsftZones ..,  

'ail Mief -GoneA-al Hatirgers el ecr-zrk-,4~Main ten an ceg T.t-, '  
;V~! (b-lef'G eae'-nal 
Oi;ie f Gniezaj Manager , ,  -Railway 	fi catiCnS 1ja, 
Chief Geueral! Manager.01),, ,ta - N etw, ork ljy. ~03 ' 
Chief General Maiager l'- BRBRAITT"1'jabalpur-%(j1. 5,  
Chi ef General. Ntwnager ALTTC %,  Gha' z abad 

Q  Chief General, Manager q1 " Circle -,, Bangalore 
ti, Chi ef Ge~*ieral Manaver, Task Force , - -,Guwa%,a 01 	 1 

~-11 Geacral Ma'nagars Telecom- Defence liejvork-.M. 
2hi-. ~ . Sr- Dy- Director. Gealral, 2EC, Ne.w. ,Dc 

Subject:- XOfixation of seniority In. - tho grade -"'of 0 '0 
j In -pursuavice of variousi  col.Lrt *  decis ~ons~'~-,,-,,,!.ben.ufit'l ,  PV fixation atca rogzrding 4~ 

R  

'IPA 
v  

rZA  

'I am -directed tP iavi te a roferen (,,,S't olt.this Offi 0 
1~etter Of 07M 110- 'datti -rd 5- 7-9 4 copy encl-as od) ~,, qn,`th*  e ~':ab o S! u b j t r.-rid to day that the'abovo order tkbs'boen lissued' vin' mo:U f icatl.-Al -,m Of  Vtis officeJettor of iWen,'No!-, ~ dated) ,19*4-93 1  
and 	 ilv)structicis is sued ir- cn ItYe ~sub j act. ~ -̀ ; Iv, fL,  r t:her clarified that the X-t-Atter of (eVc-n'iNo-,! dated) 5*17.-9.4'fiY4",1R 
h~.- 13 0C0n..;.:.-v_zuGd kecpin& in View the rjudg amen tof 'i Supreme ~O 
CO'a --'t Of lr.dJ. a in. 5--~P'(C) No. '16698'of '199 1- al on i t 5  7 
0  It-her cases prcuounced m. n 9 4 c6py - en cl ~~s o U 

A 
JoYs r.. th 

i Lt~j S-M 

	

'I ERI'al 	J0,  .!.SSTT- DIRECTO~ ',,,, GSA 
Copy -  to 

t Ch,,_,irman Tolocom*' Comissionv 
FL;Aerb rv -, CGS) TCH'110 3.' 	 visor Id 	IVAPeration) 'TCHq- 4. 	DDG(Pers-)/DDG(H)/DDG(Trg- )/DDG(EF)/Dir'(-ST-:PI) 

50 SfIction Officer 
T!,1--T/T'T-1.L/T:SP TCH0. 

6. Guard fi1o/Ordcr Bur;dle/ ~1al'.'A ssistanj- s in 3 TG,!.-1 I 

VMTCEII r~19_1: 
S ,  rX 1 .  OFFICM ~'(STG_.WLW 

ark 
w 

-to C(W+ 
P~ 



V(1 A4->A4 

N . 

w 
-.1 P. ~4.4- 

0  
Governmeiii o 	fIA1A  ~ie 

Ministry .  of Communk' u~ 
(STG-11 Section)' 

c111 I F (it 

4, CIA: 

sh. S. 13.4su. 
General secretary, 
TESA (IndIA), ' 
IGOIS-111, R.R. Purant, 
Now De I h I . 

To l  

Subject! -  clariticatiol, reg arding Pa.v-fixation of the 
TES Cr. '13' officers. 

Sir #  

r  
I 

Am 	dif - ected 	to 	refi-r 	to 	your 	letter' 	dated 	31 .8.PO r 	on I h e 	above 	noted 	sub)ect, 	and 	to 	-4ttate 	that 	since 	the 	nomp 	
ID  r 	

he 
I A s t 	of  f J CeP 	who 	become 	thie 	for 	reversion 	as 	~'- 	cons equenca.,:. 

"B' mass 	revision of -TES 	Gr. 	seniority 	based 	on 	Judgement"\ del iv- ~ ered 	by 	Lucknow 	bench 	of 	Allahebttd 	High 	Court 	f I led 	by 	Sh.. 	1 )  
I-al 	lies 	been 	Included 	In 	.9enfority 	list 	11:o. 	Xyl I 	C I r C u I Ft  t (I  (i 	i d NXO- 	IG-22/95-STC-11 	dated 	9.2.P9 	he 	PAY 	or 	91 1 	the 	TES- 

. 
G r 	'W . 

officers 	I no I tided 	I n 	t Ii e 	s (- p I o 	I'TTI i —N 	N o 	I 	to XVII 	-Atl 	r P... 
f I xed 	ii 	t e rms 	of 	t III S 	of 	c e 	I e t t.c r 	No 

IG 3/0 2-S—T ~-1 ~_a ~ei5 ~.7 94 aiid I G 8 . 94 . 

Yours 	f &I Wjku 1.1 

S A, 	U mk*j 
Asstt..Diraotor 	Genera I 	SGI') 

Copy 	to . :- 
A I I 	I I v A d 	n f 	T e I e c o in 	C'""",q 	fOV 	1"rOrM11( 1011 	AD d 	f Ll V ther 	riecrssnry 	at-tioll. 	It 	WAY 	be 	ensured 	(hot 	pny 	or 
till 	the 	TES 	Gr. 	' 13' 	officers 	(Iiicluded 	Jn 	t1le 	qvjjj()j.i 	y lists 	V'o. 	I 	to 	XVI 1) 	is 	fixed 	Ill 	terms 	of 	I e t ter 	diAtpO 
5.7.U4 	And 	JG-O.U4 	as 	mentlolled 	above, 



copy to : -  

dated 	am directed to refer Lo this office letter 
Or. 	 "-3-6-95  Vide which PyOvisional :seni ol,it y  list of C-Ven 
final E3 	Wa--~ C iT l:-Ulated and to ensl 

0 	 ~ of 
TEs, seniority li s t p) - (,Pa _ 	8e horewith a e_ cpy 'of  

d a f t e r 	n,". 0 V P 0 r t i 	
the 

0  L)  e c t i 0 ns, e  C  e  0  C1  F t* 	Il Ll n-, b s r 0 f T E S G r 	 f f " Na-111e., date of birth, non - inclUSion 	 on list etc. 	 Of n-ImP. in the seniority,,-', 

Tho S;iniority list has b-
~,en prepare-j on the final All India eli

~libiljty 
circulated from 	 "Its Of JUnior TGlpr thi s  office 

from t,) time. 	
,.;Om. 

As above 
I 

Yours fajt[ j fLj jl v  

OF 

KAIJSH(, [- 
Asstt. Direetor Gencral(SOGT). 

bit 	 t 	 :; , (,- I &~ 
.01 	

~U- t-,Q Q 
" 

(y<,- CAA; 

bi  

Section of TCHQ. 

basis O f 
Officer s  

4 

7. 

No-16-22/95-STG-Il 
. Government Of Indi a Ministry Of Commu 	 _V' 

nications 
DePartment of j e l e  cOln-nunications. 

(STG-I! Section) 

Dated: q41LFebruAry,,_jqqc 

To, 

All Head of Telecom . Ci rc l e. , 
C-G.M, MTHL. New DelhUmuoth . a i .  
Chief G. M. Chennai/caj CU t4.:j  

tr i t 4., 
Sr.DDG(TEC), K.L. Bhawan, New 5. 	All other administrative units. 

c A 

Subject:- Finll'8eniority list No.XVU 

Sir, 
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FINAL SENIORITY LIST 1,40 XVII OF 

	

4 1" 

***** ***** 
' 
******** 	 *41  

.1 SL STAFF 	SR. 	NAME OF THE OFFICER 	 Oc 
NO 	NO NUMBER 	S/SHRI 	 sc 

TES Group "B',. 

DEEMED-DATE OF 
PRoilo ,r i ON 

191 30254. 	'-lS840- CHOURASIA R.C. OC 3.6.94- 
192 30255 15841 S.K.BHAN OC 3.6.94 
193 - 30256 15842 SWARANKAR R.G. OC 3.6.94 
194 302S7 15843 BOROLE DEELIP R OC 3.6.94 
195 30258 15844 IGBOL MOHD. OC 3.6.94 
196 30259 15845 M.V.GANGADHARA OC 3.6.94 
'197 30260 15846 B.L.TIKU OC 3.6.94 
198 30261 15847 CHAND KRISHEN BHAN OC 3.6.94. 
199 30262 15848 JAI SINGH OC 3.6.94 
200 30263 15849 ARDHENDU SEKHAR DEB OC,3.6'.94 
201 30264 15850 DESAI KALYANI PANDURANGRAO OC 3.6.9.4 
202 30265 ,' ,",, ~'' 15851 MAHAEIR SINGH MOR OC -3.6.94 
203 30266 0  15852 RAMMURTI SHARMA 0c 3.6.94 
204 - 30267"";'lc,853 GANGODHARALAH G V OC 3.6.94 
205 30268"'' 15854 SHYAM LAL SHARMA OC 3.6.94 
206 30269' ~ ' 15855 HARE KRISHNA DEY OC 3.6.94 
207 30270*, ' '15856 K.B.'VASANTHAKUMAR OC 3"6.94 
208 30272'" 15857 K.SHIVANNA 0 r, 3 ' 0;-.94 
209 30273--* 15858 AHIRE DAVAL CHANDRA OC 3.6.94 
210 30274": 15859 J.S. RAWAT OC 3.6.94 

1 30275 	- 15860 NARKHEDE R G OC 3.6.94 
2 30276 	- .15861 HRISHIKESH CHOUDHU  OC 3.6.94 

2 13 30277 1-~862-mi  -A—t4Aibi4Y-  OC 3.6.94 
214 30278'kk*, - 15863 M.J. DESAI OC 3.6.9*4 
215 30279 	1.. , 15864 RABINDRA NATH MITRA OC 3.6.94 
216' 30280 15865 MD SALIM MD GHAOUSE RAIGOLI OC 3.6.94 
217 30281" 1-5866 DAMODAR SHARMA OC 3.6.94 
2 18 - 30282'N,',` 15867 DEVASSIA VARGHESE OC 3.6.94 
219 30283 ) P 	-1 586EI G.S.0HOKRAT OC 3.6.94 
220 - 30284 ' 15869 ALAKH KUMAR SINGH OC 3.6.94 
221* 11 - 30285 "W" .: 15870 KHAN G A OC 3.6.94 
222 30286 15871' DANDEKAR PRITI RAVINDRA OC 3:6.94 
223'30287 15872 PRAKASH GYAN OC 3.6.94 
224 30288 1 "' ,  15873 SHRIVASTAVA PRADIP-KUMAR -OC 3.6 *.94 
2-25-30289"J' 15874 SHANKAR LAL AGGARWAL- OC 3.4.94 
226 ~ 30290-1 ~1  '15875 SMT. VEENA KUNDRA OC 3.6.94 
227 ~ 30291 10 : , -IS876 VIRENDRA SINGH OC 3.6.94 
22-8 30292 ) :;)t-15877 S.L.NATEKAR OC 3.6.94 
229-30293 .15878 GUPTA JAGESH RAM S OC 3.6.94 
230 , 30294 15879 S.D. GUPTA -OC ',1.6.94 
2 3 1 - -,'30 2 9 5 15860 SINGH NANC>-'RAM *  CC 3.6.94 

' - Q~ ! 232 , 30296 15881 GULAB CHAND.RAM OC 3 j6.704 
233 ~:30297 ~ '1,5882 M.GOPALA RAO OC 3.6.rY4 
234 k30298.*)ll. 15883 HARISH KUMAR OC 3.6.94 
235 30299 -D" 15884 SARAF V K OC 3.6.94' 
236-30300 ' ,1() 15805 LUKADE H L OC ~% .6 .94 
237:30301 X1  15886 NAND KISHOkE PRASAD Or 3.6.94 
238-30302 15087 BARHAM PARKASH UC 3.6.94 
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No. 

19/99 

335 30396 15984 
336 30397 15985 
337 30398 15986 
338 30399 15987 
339 30400 15988 
340 30401 1S989 
341 30402 1S990 
342 30403 15991 
343 30404 1S992 
344 30405 IS993 
345 30406 15994 
346 30407 15995 
347 30408 15996 
348 30409 15997 
349 30410 15998 
350 30411 15999 
351 30412 16000 
352 30413' 16001 
353 30414 16002 
354 30415 16003 
355 30416 16004 
356 30417 16005 
357 30418 16006 
358 30419 16007 
359 30420 16008 
360 30421 16009 
361 304221  16010 
362 3,0423 16011 
363 30424 16012 
364 30425 16013 
365 30426 16014 
366 30427 16015 
367 30428 16016 
368 30429 16017 
369 30430 16018 
370 30431 16019 
371 30432 16020 
372 30433 16021 
373 30434 16022 
3,74  30435 16023 
7 5 30436 16024 

376 30437 ­i6025 
377 3:3613 16026 
070 30438 1602-17 
379 304'39 16028 
300 30440 16029 
381 30441 llbO3O 
3 0 *"-' -10442 160*31 

J.N.JAISWAL 
MANJUNATHAPPA BODKE P 
N.KANDASAMY 
R.KRISHNAN 
R.H. SHARMA 
T-S.VASUDEVAN 
DEBENDU SENGUPTA 
SUSANTA SEN 
R.S.SUNDARAJA IYENGAR 
M. VENUGOPAL 
G. NARASIMHA RAO 
M. GURUNAIDU 
U-H.SUBRAMANYA 
SHIVAND ANANDAPPA MUDALAMANIx 
P. SIVARAMAIAH 
SHAH JAIIA14 
N.RAJESWARI 
ANAL KUMAR SHARMA 
RAINAPPA BASAPPA MALED 
M.S. KAR14AWAT 
B.C. JOSHI 
SHEO KUMAR 
M. CHINNA RAO 
S.RADHA 
R.P. GOYAL 
K.G.V-SUBRAMANYAM 
S.RAMAKPISHNAN.I 
M.L.SOMAYAJI 
D.S. SHEKHAWAT 
RADHAKRISHNA K 
K.M. BA6ARIA 
M.C. NAREDA 
RAMAN.V.T 
N.VARADAPPA 
K PRALADACHARYA 
H.R. GUPTA 
A.MEENAKUMARI 
RAMESH CHANDRA 
T.K.VISWANATHAN 
K. SANTHA KUMARI 
KISHALAYA KANTI DE 

H PRASAb 
SMT-V.NEELAYATHAKSHI 
C-V. SLIURA RAO 
V-8-MVNDHE 
M SEE141ARAMAN 
JAYANTA KUMAR SANYAL 
V.K. S0111 

Imp 

~OR TES ,Gr,*uP 4' 0131  

OC:DEEMED D 
SC PROMOTIO 

k 
-4 ~~l 0 

I 	il A01 

OC - 3.6.94 
OC,3.6.94. 
OC 3.6.94 
OC, 3.6.,94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC,3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3 .6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
Oc 3.6.94 
OC 3.6.94 
OC 366.94 
OC 3.6.94 

'
W  

Or- :3.6.94 
OC 3.6.94 4  
OC 3.6.94 
oc 3 6.94 
OC 3 6.94 
OC 3 .6.94 

SL-  STAFF 	SR . NAME OF THE OFF I CER 
NO 
	

NO NUMBER 	S/SHRI 

FINAL SE141ORITY LIST NO XVII 

OC 3.6.94 
OC 3. 051 .94 
OC '3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6 *94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
0C -!, .6 .94 



I I 
e No. 
19*9 

SL STAFF 
NO 	NO 

FINAL SENIORITY LIST NO XVII-OF~-TES ' ,Gr o u p ,, 
AT, 

SR. NAME OF THE OFFICER OC DEEMED DAT 
NUMBER S/SHRI #,,.,,":, SC 'PROMOTION 

w r q~ .1, 

16032 G.S. NAGARAJ OC 3.6.94 
p ,  

16033 
16034 

V N KADLASKAR 
U.S. SHUKLA 

OC 3.694 
OC 3.6. 94 

16035 JOGENDRA DEKA PC 0 C 3.6. - 940E:' 
0A WA S f:,  '.. 0 C 3.6*'94 0  

16037 PHANInHAR DAS .Ie%J 1. t-' ~ OC :).(:,.940C' NE' 	~T 
—i 66 jd--C-H'-ARbVA~~-lffK-kA-  k—YARD I .-I.0 f,  ~`,OC 3.6.94 

16039 Y GNANDI Wi I MA Z 'CM OC 3.6'.'94 0~ , A C 4 
16040 A.SULTA eEEVI q 	0.1 oEl ,, OC 3.6 *94 0" 
16041 S.R. SAINI 
16042 BIMALENDU BHAGAWATr 	 0. 1:1 3 .6 . 94 0 f.* IP L 

—16o43 P. RAJA RA V, 13-, ~ Oc 3.6.940C. 044%11 
16044 N.SRIDHAR o~, r OC 3 . 6 .9 4 O-C ~ 

16045 K. SADASIVA REDDY q. v IP ~ OC 3 . 6 . 9 4 0 0 
16046 VENUGOPAL.A 1,0C 3.6.940C Plf tl 	

~i4 

16047 P.V.KONDALA RAO OC 3.6.94 ,")C. 
16048 T.K.PESHIN OC 3.6.94 0  
16049 L.P.MISHRA -? ~-OC 3.6.94')Ir--  
16050 K.L. BANSAL 
16051 S.BALASUBRAMANIA DOSS OC 3.6.94JO. z? 1',  t* 
160542  R L KULKARNI OC 3.6. 94 
16053 B.SHIVAJI OC 3.6.94 , %~ ,` e,. I 0 1 ~ 

16054 RANG LAL SINGH ~ - ,l 40C 3. 6 . 94 -r("P 
16055 D D BURHADE - q OC 3.6.94' 
16056 P. VIDYA SAGAR : k l* ~ OC 3.6.94 r 
16057 S.K.L.ADDE OC 3.6.94 , )§~ 

1605e S. SRIRAMACHANDRA HUkTHY u-.0C 3.6.94 f- C -33 'Il  4\ 
16059 NARENDRA TRYAMSAK CHAUDHARY'i -%t) OC 3.6.94')S'.41( 
16060 R.H. NIPA14E i!! ~-v io3OC'3.6.940t'- 
16061 G. BUTCHAIAH ~ ,O ,  OC 3 . 6 . 9 4 ,0 
16062 MANABENDRA NATH DUTTA ~ 	~ .a OC 3.6.94bil 'A 
16063 D M K PRASAD 3.6 940k, X, I 
16064 MURLIDHAR KESHWRAO KULKARNI -,OC 3.6:940 ~,-  ji-, 
16065 K.14.SIVA PRASAD t I OC :  3.6.94 -)P,' 
16066 U.SUSBANNA SHAT i iOC 3 . 6 . 9 4 F 

16067' 8 -N DESAI I,= 3 . 6 . 9 4 ,) 
16060 SHAlilt) JAMAL 1 1. 06 3.6.94 0 "' 
16069 B.P.SHANKARANAR4YANA RA 

0  
110C 3.6.94 ,A: 

16070 K. SASIDHAR A) . :OC -'i . 6 '. 9 4 
16071 K.VAIKUNTARAJU 'OC 3.6.94 
16 0 -7 2 Y. AKKAMMAL REDDY 3.6.941' ( ~ 

16073 S.P. NAGARAJA RAO 1 r - 
tOC 

tfOC 3.6.94' ~ ' 
16074 BIIAG14ANJEE RAI OC 3.6.94',̀  f 
1607S M.N.DHABAHADE OC 3.6 .94 ~ 

16076 M.L. VIJAY Or. 3.6.94 
16077 DH(JLSHETTE R.S. 3.6.94.,  
16078 PANDYA P.S. '.'OC 3.6.94 
16079 B.G.VENKATARAII ..'OC 3.6.94") ",  

-Z h 

383 30443 
384 30444 
38 30445 

-( '5  -,3'86 30446 
387 30447 

0168 30448 
389 30449 
390 30450 
391 30451 

4  9,2 30452 
93 30453 

394 30454 
395 30455 
396 30456 
397 30457 
3 ,?8 30458 
399 30459 
400 	0 
401 30460 
402 30461 
403 30462' 
404 30463 
405 30464 
406 3046S 
407 30466 
400 30467 
409 30468 
410 30469 
411 30470 
412 30471 
413 30472 
414 Z'0473 
415 30474 
416 304 7/5 
417 30476 
418 30477 
419 30478 
420 '~W 4 79 
421 30400 
422 ~4 0481 
423  30482 
424 30483 
/125 30484 
4.2 6 32722 
427 30485 
428 30486 
429 30487 
430 30488 
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10 	 4~ Page -No 
0'1 /19/99 

*:XV' 	T 	Oro?-  
FINAL SENIOr-ly LIST N( ES_ v 

SL STAFF 

	

-SR.. NAME OF THE OFfFUIER; 	
T 9 0 F'~~'~,  

	

NO 	No 	NU1113ER 	S/SHRI 	 D 
Sd'PROM PTION 

4:31 30489 16080 JAIN SURENDRA , kbMAjq 432 304t)o '. I ."_ 	 " "' " ' "OC ~ 3.6 16081 GYANENDRA 	 .94ti 	i-fp, 
`0 0 * 3 . 6 :  9 4.*-. 0 - 

	

433 30~91 	
PRA SAD T I WAR lit..' 16082 PRADIP KANTI 

	

434 304.?2 	16083 LALA RAM 	 0' 3.6 	1. 1,  
.0.1 

	

'1 5 304,t)3 	16084 , 'D.N* YADAV 
OC' 3.6 -v~4 3 6 304 ~04 1, 16085 SANTANV KUMAR DAS 

	

437 .304§5" 	 3.6.94-:Ij: 16066 	B SH-i kGADEf__T_-- 
It._-:-OC 3 . 6 .04 

	

438 304 ~ 6 	16087 RAJAT KUMAR'CHATTOPAD 

	

439 304§7 	 HYAY - 	 3.6''94 16088 c M MANIVASAKAMA ~- 	-- r!;I 

	

:. '.. . 

	

I - ej I
$ 
 C * ( ,OC 3 6 '94.e*' 440 30498" 	1*6089 NAGENDRA - KUMAR ­ ,:-:7 	t 441 30499 * '-"' 	 OC 16090'P.S. NARANG 	 t  

	

442 30 §6' 	 .Oc. 3'.6-94-.. . 10  ~: .' 1 6-091 V.PALANIA~PAN 	 V0 443 305(51 -Q..t ' 	 --''.00 ~ 6092 K R JADHAV 444 305"' . , . -.00 3.6.94, 

	

02 	16093 V.D.GHOLSE 
OC 3.6 	 4 '63'r',)~ 16094 JAMALUDDIN HADAGALI.' 

445 --)05 
-OC 3 

	

446 30504' 	.16095 N P PATIL 447 	 77 

	

30505 	16096 BENGALI 	 OC 3.6.94, $ ~l CHOUDRURY-vt! 

	

449 30506 	16097 1<.S. Syt4 	 OC 3.6.94.. V"' 7" 

	

449 :30507' 	16098 0. VIS ~,ANADHAM' 	 OC 3.6.94,1 ,. 1  
OC 3.6. 

	

450 30508 	1 6099 R.K. TRIPATHI 	 94 ., 

	

451 30509 	1610o S S PATIL 	 OC 3 .6.941 )1,1 - 

	

4-52 3051o. 	 'OC 3.6.94'1 ,. -  
16102 kA'R.1  P' 	 Oc 3.6 

9 
4, -)f_ 4~ f - , t 

	

453 30S11 	16101  RAVI SHANKAR S 

	

454 3Q_r, 12:' 	 RASAD LAL 	 :.00 3."  
9 4 16103 'P. SRINIVASACHARY 
l5o4 

	

455 33381: 	'16104 U.C. GUPTA 	 OC 3.6. 
..-OC 3.6.94- 

	

456 305. 13 '~ ' 	6 10 c; S.L. SHARMA 

	

457 30514: 	16106 SHYAMA PRASAD DE.' 	 f'0C 3.6f.94(jF.' 

	

458 3051,5: 	16107 R-JAYAGANTHI 	 OC 
'459  30516. 

' 16108  D.S. CHAUHAN 	 OC 3.6.94 

	

_,~460 36.5.17 . 	 10C 3.6.94, 

	

461 30518 	
-.N.IRMAL KANTI BARDHAN 

OC 3.6 1;94.:' 

	

462 30519 	 .!__ .:I t .. 16 111 	 . 
>i 	OC 3.6.94 1. 	 MOHEN KRISHEN K U 

	

463 30520'',' 	 1. 1 ;.. ~ .16112 P-MURUGAN 	 OC 3.6 94,j, 

	

464 30521',' 	 oc 3.6 94 J 6 113 GHORPADE.M t 
OC 3.6.94 

	

-'o522* 	 K.L-SHARMA ' - 1 1  

	

46F, 0 	 -N 

466 36523", 46115 PUROHIT 	 OC 3.6.94 G. 
0 

	

1167 36524. 	~ 6116 V'G JAHAGIRDAR 	 C 3.6.94 

	

46EI 30525 	 oc 3.(>.94 .16117 NISAR AHMED 1 

	

46 1) 710526 	16110 R.K. SHAPMA C 	 OC 3.6o*94 

	

470 30527 	16119 PARAMESHWARA~ .T*P'* 	 Oc 3.6.94 

	

471 305-,e 	.16120 S.C. AdR;lt4AI 	 OC 3.6.94 4 7_2  30529 

	

.16121 CH.BFIIMASANKARAH 	 OC 3.6.94 

	

4  7 ~? 30530 	16122 Lf. G - N1 TURE 	 OC 3.6.94 

	

474 30531 	16123 P RAJENDRA PRADAD 	 Or,  3.6.94 
OC a.6.94 

	

475 30532 	16124 N.RArIAKRISHNAIAH 

	

476 30533 	16125 P. flAODAIAH- 	 OC 3.6.94 477 -10534 

	

478 305.qS 	
1 6 126 D. rl - GARUO 	 OC 3.6.94 
16127 J.N. MORE 	 OC 3.6.94 

OC-3.6.94 

ap 



Wre No. 
zwiq/q~ *P" 

FINAL SENIORITY LIST NO 
TV 

XVIX OF TES ­ Gr_0upj ,~-fn&p 9,j(~ :  

SL STAFF 	SR. 
NO 	NO NUMBER 

30536 
3OS37 
30538 
30539 
30540 
30541 
30542 
30543 
30544 
30545 
30546 
30547 
30548 
30549 
30550 
30551 
30552 
330 5 5J 
30554 
30555 
3) 0 5 5 (1 
00557 
30558 
30559 
30560 
30561 
3 0 5, 6 2 
30563 
30564 
30565 
30566 
32721 
30567 
30568 
30569 
30570 
00571 
30572 
30573 
30574 
30575 
'30576 
30577 
30578 
30579 
:30580 
30581 
3058 14,  

NAME OF THE OFFICER 	 w 4 3OC",  DEEMED -i DATE ~.OF S/SHRI "SC -PROMOTION 

Lit  
A  

16128 P R SULE 
16129 B. PARAMESWARUDU OC 3.6.94 16130 SAROJ RN MAJUMDAR OC , 3.6.94 161-31 N K GANDIGAWAD1 OC-3.6.941 16132 E.LAXMI 

OC.3.6.94i 16133 M.L. SHARMA OC("!3.6.b941 16134 A.K.KACHROO M`3.6.94 1  16135 RADHA NATH PAL Oc::3.6.941 16136 U.K. SRIVASTAVA OC - 3.6.94i Ai~ 16137 D.DEVAKI' OC'3.6 ~ 94' 16138 M.M. SHAH OC ,*3.6 94 ,  16139 S.KALAISELVAN OC! , 3.6.94" 16140 GIRIDHAR MANUAL OC1,3 .6.94'. 16141 RAM JqET PRASAD OC*.3.6.94 16142 K RAJENDRA PRASAD OC 3.6.94 16143 RAGHVENDRA BHIMRAOI KULKARNI 'OC 3.6.94 16144 DUSEY G.P. 'OC-3.6.94 16145 SHIV BUX 
"OC- -3.6.94 16146 R J SHAIKH OC 3.6.94 16147 P.RAHAMTULLAH 
.'OC'-3.6-94 16148 

16149 
J.P.-SAINI 
S.K. GOSHWAMI 

~ OC.3.6.94- 

16150 B T BATWAL OC 3.6.94 

16151 T. SUSBARAMAIAH 
I-OC 3.6.94 

16152 HARI PRASAD UPADHYAY 
OC 3.6.94 

3.6.94 16153 SOMESH CHANDRA DUTTA IOC;3.6.94 16154 RAJAN ASARI.P.K OC 3.6.94 16155 K.NARASINGA RAO OC-3.6.94 16156 KAILASH NATH GUPTA OC 3.6.94 16157 N-J.SINGH 
16158 VINOD KUMAR SRIVASTAVA ­  

IJOC 3.6.94 
.10C'3.6.94 16159 R.B.YADAV 

~ OC 3.6.94 16 1 60 
16161 

A G VICHARE 
E ABISHEGANATHAN ' 1 0C 	3.6. 504 

16162 K SATYANARAYANA 
OC , 3.6.94 
OC 3.6.94 16163 MANOJ KUMAR SAHA- OC 3.6.94 

16165 P P PATIL OC 3.6.94. 

16166 R S NIMBHORKAR 
OC 3.6.94 

16167 S-M-OS .WAL 
OC 3.6.94 

16168 R M GANESHAN 
OC 3.6.94 

16169 D.L.MANASE OC 3.6.94 

16170 DAMODAR PRASAD 
OC 3.6.94 

16171 NAREEN PRAKASH 
OC 3.6.94 

* 'OC 3.6.94 1617 2  NEBU MATHEW JACOB OC 3.6.94 16173 J. -,->. 	BANSAL t 0 	3.6.94 16174 KAMLAKAR NARAYAN TAMSE O~ 3.6.94 16175 R.K. 	VIJAY OC 3.6.94 

Q/ ;~C"`l% 

IF4 



SL STAFF SR. 
NO NO NUMBER 

527 30583 16176 
528 30584 16177 
529 30585 16178 
530 30586 16179 
531 30587 16180 
532 30588 16181 
533 30589 16182 
534 30590 16183 
535 30591 16184 
536 30S92 16185 
537 30593 16186 
538 30594 16187 
539 30595 16188 
540 30596 16189 
541 30597 16190 
542 30598 16191 
543 30599 16192 
544 30600 16193 
545 30601 16194 
546 30602 16195 
547 30603 16196 
548 30604 16197 
549 30605 16198 
550 30606 16199 
551 30607 16.21 00 
552 30608 16201 
553 30609 16202 
554 30610 16203 
555 30611 16204 

.'556 30612 16205 
557 30613 16206 
558 30614 16207 
559 30615 16208 
56-0 30616 16209 
, 61 30617 16210 

Ar  2  
-1663-  

30618 16 ,1 11 
30619 16212 

564 30620 16213 
565 33619 16214 
566 30621 16215 
567 306922 16216 
~-68 30623 16217 
5~­9 3 0 6 2 4' 16218' 
570 30625 16219 
571 30626 162'20 
-r7 2  30627 16221 
573 3 0 6 Z28 16 
574 30629 16223 

41T' IR" 

7! r5l,  
Rage No. 
02/19/99 

FINAL SENIORITY LIST,,NO XVII ` Of~.~,.TES Grc 

'~ OEEMED OA NAME OF THE OFFICER 	 OC' 
S/SHRI. 	 SC:) PROMOT I ON' -, 

ASHIT BARANCH 	 -'<:3 ~ .' '94- AT-TAPADHYA*: 	OC 	6. 
V N SHARMA 	 Oc ~-346f.- 94~ '11 ~ k, 	 F CHITTAR SINGH 	 b~ r :1,"K.00,173.6:94 

6, 003>_'.6 ~~94 R.A.SONAWANE 
S.N.CHOUDHARY 	 J 003r.6P.94 

* ­­ ,-, ~?f 
JAINATH RAM 

tr lar A SOM14ATHAN,.. 	 "3' 6 9 4 OC ji'%'A ;Z, 
P.B.VISPUTE OC 	6,.94 
VIJAY RAMACHANDRA JADH 	

t 	
. ~ 

b-11 .. 
AV: 	OC~ -.6*-. ,94 ~ ,. r"'I 	it 	I 	-)i D.S* YADAV 	 fir 	 OC'.3 -.6.94 

P RAVINDRA REDDY, 	 0 C 3'. 6".'9 4 
VALSAMMA.K.J 	 l..00 3.6.94 

	

N'l I - - I" , 	(. 	C RAM PAYARELAL 	 , I I 	OC 3*6"94 
'3.6.94 S-VXELYAL 	 OC ~. 

VENKATRAMANVJAM S. 	 OC.,3.6.94 
G G SARIN 	 ~ o 

le~ C 3.6,94 12 	1., . 
P.B.SHUKLA 

T% OC;,. 3. 6, 94 
'OC'

) 
 3.6 94 BHAVILKATTI M M 	 I ' li  f " I 

`;'. 	'I I ;OC'3. PRANAB MUKHOPADHYI~ y_; " (% t , 	~ .) I  1. 	.6.94 
94 D.P.WARAKE 	 0C.'3.6,6 

S S YUSUF 	 .4,0 C',3.6' 1.94 TRIBHUVAN 	 94 
ARSHI KRISHNAMOORT 

* 
HY 	 '.,OC.,3.6.94 

N G KAGALIMATH -1.11 .-,'.00,,3.6" ..94 
K.C. SRIVASTAVA 	 OC., 3. 

1
6 ..,94 GANESH SINGH 

AMRENDRA PRASAD...!.. -4 A. GA 

T.V.ZADE -3. '6 	'9 4 
SIDDHANTH RAMNATH SINGHZ,', ~ OC 3.6, 9 4 
PAL N.P. OC,3.6.94 
NANNOO RAM SHARMA oc:.,3.6,94 
G H PANGANATH RAO OCI: 3, 6..94 
MOOL CHANDRA 0C. 3'. 6". 94 
RAM ADHAR OC 3.6.94 
REVANA SIDDAIAH B.m OC.3.6 1'.94 
K.RAMACHANDRA-I 17 ~ -,OC 3.6 94 
S.C.DEBNATH ( % '0 C 3 . '6.'.*  9 4 
P.D.PRAJAPATI OC 3.,6,.94 
S.OLAGANoTHAN OC 3.6.94 
K. 	RA11AIAH 	 V'i - ',*-,":OC 3.6.94 
H.N.-  LOKHANDE 'OC 3.6.94 
S.V.DESHPANDE 0 C 3.6.94 
ASISH KR. CHAKRABORTY,*.., OC 3.6.94 
RAJ BA14ADUR SINGH 3.6.94 
YADAV R.P. OC 3.6.94 
D.K.RAGATE OC 3.6.94 
JANARDHANAN NAIR.C.R OC 3.6.94 
CHANDRA PRAKASH OC 3.6._94 



f 1A 
N 

page No. 
02/19/99 	 FINAL SENIORITY CIST No XVII OF ~TES,, GrOUP'

~i~ 

,..koC -.DEEMED 
SR.-NAME OF THE OFFICER-t , 443RE 

SL STAFF 	 %,SQ,,,,PROMoTlON, 

NO 	NO NUMBER 	S/SHR 

Iii AVAll ,Joc.~ )p.,6.94 
16366 T.ANANDHI, 	 1.4 ,% ' C',  

719 30759 	 e $0 3, ZALA 
0760 	16369 SMT. K.A. 	 3.6.94-, /~20 3 	 1 . .. - - 	.; cl. c) 	 JOC~;E 	

- -16370 MANOBRATA BISWAS 	 ;.!.4 IoCio r  6, .9 4 ;4  %Y/7 2 1 30761 	 _Ai_UD6_1N 
1 
0 ­  - 

722 3 762 	16371 
.K. KATIYAR 	

OC. 13..6...9 4 

723 30763 	16372 N 	 C r3 
AJ'-" 	 Ito 16373 P.THANGAR 	 *94 724 30764 	 14 

725 30765 	16374 J.B. PATEL 	 t *1  $1. 	- J" 
726 30766 	16375 R.ESWARAMURTHY 	C4'. ~ A 

HANDRAN.K 	 '!  f, f ,  tN 1~ 	t. 
727 30767 	16376 C 	 -4 . 	f , A  1~ 	 9 4.,,,,, 
728 30768 	16377 R.S.BHARTIYA 	..l. OC. 

.GIRIJA 	 . ". :~. 	
, " 
p. .94. 

729 30769 	16378 B 	 ,L,-OC,,3'.6..94 
730 30770 	16379 P.VENKATESWARA RAO 	

C".',3.6.94 RAO' 
731 30771 	16380 CH. SUBBA 	 '3 6,.94 OC 
732 30772 	16381 H V PRAKASH 	 oc)3.6.94,,, 
733 30773 	163*62 TEJPAL SINGH V'!.r)C 3.6.94.,," 

734 30774 	16383 K.A.GEORGE 	 '.0(,3.6.-94 
RANESHACHARYA 735 30775 	16384 P 	 P~ '.00 3.6.94 

736 30776 	lb385 KISHAN CHAND 	 ~,u ., Oc ' 
~3.6.94, ~ 

NARAYANA 16386 A. SATYA 	 I . - 737 30777 	 -, "', 1  0 	1 S.P.MOHANTY 16387 	 1 	1, 	4 1' 	OC, 738 33753 	
S.B.DOP%A 	

(_3.6~ -94 
739 33344 	16388 0 C ." 3 .6 .10 4. 
740 30778 	16389 K.SAHBASIVAM 	'j - 	 or -.3 .,(0 .94 
741 30779 	16390 GURAO S V 	

OCO,3.6.94, 
7 4 A2 30780 	16391 C GOPALKRISHNA 

-) 4 	(, t,v-OC,.,.,3.6.94 
1 ,6392 GOVINDA KALCHARU 	 9  li 

743 30782 	 11 v "; IN(,  C., 	j,6 ­ e.00v3.6. 4, 
30783 	16393 P.R.GUTTI 	

I 	
I 744 

	

	 OC 3.6.94 
V.ANTHONY REDDY 745 30704 	163q4 	 or ~r! OC-t ,3.6.94 ~ ' 

746 30785 	16395 SARASWATHI.M 	 6 94 4 
16396 R S PANDEY. 

	

P 	f , 	jNfi.'f .()C! 747 30786 	 1 	 - 3.6.94,, ,  

748 33345 	16397 J.K.JENA 	
"i 	~_,v 

. 	I % OC, 1- 3.6 94 
1.6398 SAYYED RASUL B 	 t1l %. ~ 

6 	OC (3. 6 749 30707 	 C. 	 .94 
750 30786 	16399 C MADHAVAN 	 3.6.94 

16400 6 T HITTALAMANV 	 OC;'.- 
751 30790 	 Apr.. 	 OOQ3.6.94 ~ 

752 30791 	16401 P.R.PANSURIA 6.94,~ 

16402 V I T T ALDW~ - SR I DHAR :'KAMA TH 	 0C.".'j. 	
' I -10 0 7 9 2' 	 OC! - 3.6. 753 	 1? 4 

14A KUMA 
754 30793 	16403 M KALYA OC,~ 3.6.94 
755 30794 	16404 S.M.KAMMAR OC -,.3.6.94, 
756 30795 	16405 S. AR11UGHAM 	 lk, . 
757 30716 	16406 D.GNANASEKARAN ARULRAJ 	 OC 3.6.94,1-  

.6.94 
16407 A D BABLADI 	

OC 3 
1-17 58 30797 	

RAMBALI MOURYA 	
OC-3.6.94t 

759 30798 	16408 	
JOBAL M014D ISMAIL SHAIK 	OC 3.6.94' 

760 30799 	16409 MOHD 	 OC-3.6.94 
761 30800 	16410 C K CHANDRASEKHARAN 

OC 3.6:';14  
762 30801 	16411 M.GAN#"-PATHY 

763 3080 2 	16412 K.PUTTAGANGATAH 	
OC,3.6.94i 

r_ 	 94 
HIBER VERMA 	

OC 3.6.1' f 
764 30803 	16 ,113 RAII AC 	 OC 3.6.94, 
765 '13 3 3 4 6 	16414 SUOARSANA ROY 	 OC 3.6.94 
766 30004 	16415 D.S-MOHAN KUMAR 



	

FINAL SONZORITY LXST;,NO ~ 	 ~~up tp r 	130 

- ~ 'li'SL'#STAFF # 	'SR. NAME ; OF THE OFFICER 

	

NO, 	-INO, 	NUMBER, w,, I S/SHRI , 	4v 	 4v  

ro 
5 31 430;j, -- ~,"171841CHOUBEY G.P.' 

1536' -31431' 17185!.K SUBRAMANIAN 
17186 r  NVRVL' ANOWARMIAF)A0. V1. I ..,1537 31432 

'A ii 
~" 1 SPW- b14331j-! 17187. Br.U -.DHAR - PAW411 Aq aeuT. 

	

34oi- '1 7 188;K"NANCH~RARA00 	 r ATquo t 
154 	 ~A .0.311, 35 () , .,'.".'~ 171891RADHAKRISHNAN KaVqAJAS Z S-~ I 

";1541, 3 36 .~14 'Olti -!~ 17 1904NATARAIAN'.AHDOIP3 RAnAO EV -b -i I 
~10-- -'t'i1542 -3143 	7191 t SAT ISH ICHANDLWARA TT I H:) VdS:~~ 

543.'31438,6,0,, ~,~ .!17192:R"R-MOURYAI"- ~ ,% !AA-j, 'Atienq t3CI% 
4. -~ 154 '31 391 ~)i.; 4 17193'KADAM VISHWAS-RAJARAMA 

j-g 154s"31 4%,-11 	194 TRIPATHISOMPRAKASH' 17 
~ -17195 -.V. -  VISHNUTHIRTHACHARlle, .1  0- t; -11  15 4~ 7.j '31 ..J42 	17196.GAtqAPATE'fpS ~ D.PIA SAA3JIW'S ~~, 'ri 

. %:.~ 154.% 3 XJ43)0: 7 17197`S,! RANGAIAH ' q il HOVITZ r- ~ S: 
-,:jl549 j'J3485 3(3-,l -t' 17198 'T.R.- SRINIVASAN' IP51"-:0- 	lz .155b 

	

	:3 -:17199 K-S.VENKATAKRISHNAPPA 30". 1--t-1551.',31445 '-.-172003S ~UNDESHWAR PRASAWCHOUDHARY-". 1552 31446­ -'i 17201 --  C,~ P- ~ I,,PAULSOM - ~-NV t-140 1%'40M 
1 55p, 314~ 700 	 DAMODAR I SAHOO-r I.In. 	I I.? 
1 55,  5 4'-  31 4,4 8 o 	17203 IGOPALI I KUNDU 1 :* 	 1% 	1. 
1555 7 3 1449-uj  - '17204 MOHAMED 	sit 

	

. cl 	 SABIR. 
1556'31450, in  17205 BHARAMBE HEMRAJ- -- Ml;l(%-'~ -'! 
1557'31451 --  17206 A.G.PIMPALKAR'li -V~-1  Do 	 A 

17207 MAHV I R PRASAD 	 1, Or  
- 5< --~31453 7)t)  17208 PARASNATH J SHARMA l!""ll r,,: IS ), 	

' 1560 .'314 54 	17209 DATAR '1 ~ . 	 SHRIRAM BHARGAR'lq 
c 1 61 V-31 .455.11 .1  17210 YADAV-S S 

1562 11l156,* )f 'j 	17211 ,,.PTAGI,-J RIr-" 	I 
I s6l 	 1742 12 HANKAR ARVIND I MARUTk'i i 

t: iJ 	 17213 G.B -VIBHUTE 
15 6 S ";;-3 1,4 5 8 17214 RADHEY SHAM RAM 	#-0 
1566 

' 
-3 1.!4 5 9 	17215 CHANDRA SEKHAR SAHA- 

1567,31460 ~jd 1721b D. ASHOKAN 	1 -3 
1568. ' 31461 	17217 K K GOPINATHAN, :' 
,I 569 ~

.k
31462 	17218 S.C. GUPTA 	U 

1570 31463 	-17219 C-E3.0JHA- 
'1571 31464 	17220 SANTOSH-KUMAR - PAL 00 
'1572,31465 	17221 AJIT KUMAR - CHAUDHARV '"I 
1573-31466 	17222 SAXENA NIRANJANSAHAI: :., 0 
1574,"31467 :)n 17223 NALLAMUTTHU A 
A.575 ; 31468 	17224 ADYA PRALHADIOV,  -I 
1576,31469 	17225 KHAN H M 

31470 it) 17226  RANJIT - KR - DAS-!I'J 
1578 31471 

	

1 	.4 17227 KANDASWAMY V 
31472 .,-17228 SUKHENDU KR. BHATTACHARJEE' 
314:73 	17' 229- R'AMMURTHY N 

1 5?'l 31474 	17230 SHYAM SUNDER - PRASAD 
15132 31j75 	17231 ACHARYA A M 

tr..t 

OC DEEMED, DATE O(--,~
li 

SC PROMOTION 

OC 3.6.94 
OC. 3 r  6,9,4 ~ , 
OC 3.6.94- -, - .-  
Oc 3 6 94 
nC  T .-3.'6.94',-  
OC 

r 
 3 1 6.94 0 , 

OC1.3 j  6-.94, 
Oc . 3.6 94' .  
oc 3- .'6:94" ~"  
OC 3 0,6 0 9 4.'-.l  
oc 1!3.16.94 ..: 

6~ : 94.". 
OC '3:.6 94'. ;,. 
OC 3.6-.94 
OC .3,..6.. 94 ., 
OC 3..6 , 94 
OC, :~ '.6:94- ", 
OC` 3.6:.94,, -  
OC'.3.6.'.94.7' 
Oc 3 F  6 .'94 .0 	0 
OC*.3',6.94.' 
OC 3.6 ..94..,.. 
OC.3.6'094.' 
OC 3 r  6 .. 94 .' -%,.'- 
OC 3.'6 ..94 
OC 3'.6.94 
OC 3.6.94 
PC 3.6.94.. 
Oc :3.6.94 
Oc 3, -.6.94 
OC 3,.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6 94 
OC 3'.6:94 
OC 3.6 

. 
94.1 

Oc :3 1.6.94.1 
OC 3.6.94 
OC-3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94 
OC 3.6.94. 
OC-3.6,94 
OC 3..6..94 

7~ i 	i TY 71  
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900 No 19/  
T3 r7 rV'19/99 

FINAL SENIORITY LIST 	XVII OF TES G r o u p CKO x 

	

SL STAFF 	SR. NAME OF THE OFFICER " OC:DEEMED 0 
-v -NUMBER NO 	NO 	 S/SHRI 	 -I'SC* PROMOTIO 

1727 31614 	17376 TRILOCHAN SINGH . , ,0Cv,3.6.94!,, Zl 
1728 31615 	17377 J.P.SAXENA 3. 6 p 9 4 *4,OC 4 

	

.1729 31616 	- 17378 ATUL KR SHARMA 	 OC. 3.6.94'- ,  

	

30 31617 	17379 OM PARKASH 	 OC , 3 6.94 
. r 

	

4X731 30OS6 	17380 J.C.ADHIKARI q ,, OC 3 6 94! 
lr 	OC, :3.6 i,9 _07 ~3 ei i--H A H_E'~H__C ii A N D 	KLA 	 4 1732 31618 

1733 31619 	17382 DEVI PD MITTAL 	 OC 3.6..94..." 
1734 31620 	17383 VINOD KR KANDPAL OC,3 -6.94 
1735 31621 	17384 SATYA PAL SINGH TOMER OC 3 6.94 
1736 31622 	17385 GURBAKSH SINGH ARORA 	 OC 3 '.6.94 
1737 31623 	17386 PURAN PARKASH SHARMA 	 OC 3.6.94' 
1738 31624 	17387 RAMESH KUMAR OCHANI 	 OC 3.6.94 r 1739 30057 	17388 DEVKI NANDAN 	 0 C 3.6.94 
1740 31625 j17389 VINOD KUMAR SAXENA 	 OC 3.6 94 
1741*31626 	17390 BHARAT BHUSHAN VERMA 	 OC.3.6:94' ~ . 

10 

1742 31627 	17391 GURCHARAN LAL PAHVA' 	 Oc 3 . 6 . 94 
, It IN v 1743 31628 	17392-KABITA CHAKRABORTY'(SMT) 	 OC 3.6.94: 

1744 31629 	17393 R.G.PATEL 	 V, '. OC, 3.6.94 
1745 31630 	17394 UDAIVIR PARAKASH GUPTA 

	

- 33542 	1 17395 S.S.PACHAPUR 	 06 94 1746 	 OC 3 
1747 31631 	17396 JAGPAL'SINGH 	 OC,3.6.94 r  
1748 31632 	17397 NARHARIBHAI PUNAMBHAI PATEL p~.00,3.6.94 
1749 31633 	17398 A.D.RAMELWAR 	 0~ 'OC-3.6.94 '0 

~ r, 
1750 31634 	17399 V SHADRAIAH - 	 OC , 3.6.94 
1751 - 31635 	17400 VASUDEVANX 	 'OC- 3.6.94 -  
1752 31636 	17401 RAMACHANDRAN NAIRN . 	 OC - 3.6.94* 
1753 31637 	17402 P.T.PATEL 	 'OC 3.6.94 ,  
1754 31638 	17403 K.N.ARRUMUGHAN 	 Oc. 3.6.94' 
1755 32714 	17404 R.BHUVNESHWARAM' 	 f~~,.'OC 3.6.94" 
1756' 32717 	17405 N.V.CHOPADE 	 'OC,3.6.94 CM 	0,  1757 33535 	17406 BABU LAL 	 SC 3.6.94 
17SS 31639 17407 N.B.BISHT 	 OC 3.6.94' 
1759 31b40 	17408 B.SRIRAMACHANDRA MURTHY 

	
OC 3.6.94 SIC  

q~ 1760 31641 	17409 Z.C. TANDEL OC 3.6.94 
e no% t 1761 31642 	17410 B.K.PATEL 	 OC 3.6.94 .4 

1762 31(-,43 	 C 3 -17411 M VISWAMBER 	 ' n 	 .6.94 1 	 0 1763 3 1 64 4 	17412.OMVIR SINGH 	 OC 3.65.94 I 	I.- f " 	 1 
~.'% 1764 31645 	17413 BALGI ti H 	 -Oc 346094 

1765 31646 	17414 SURAJ PARKASH.. OC 3 6 94 
1766 31647 	17415 SHANKARIAH OC 3:6 *.94 
1767 31648 	17416-M SATYANARAYANA 	 OC'3.6.94 
1768 31649 	17417 D.I.NAIK 	 OC 3.6.94 

r  1769 31650 	17418 ASHOK D. DALVI 	 OC 3.6.94 
1770 31651 	17419 GOPALAKRISHNAN.D, 	 OC 3.6.94 
1771 31652 	17420 G'V APPA RAO j  

OC 3.6.94 
1772 31653 17421 S.M. SHARMA 	 OC 3.6.94 f'l 	 - 	. , 	4 17?3 31654 	17422 S.S.KULKARNI 	 . 4 ­ Oc 3.6.94 
1774 31655 	17423 V.NAGAMALLESWARA RAO OC 3.6.94 



2 21 5 5 
2256 
2 21 5 7 
2258 
2259 
2260 
22 6 1 
2262 
2263 
2264 
2265 
22- 6 6 
2267 
2268 
2269 
2270 
2271 
242 7 2 
2273 
`274 
`275 
2276 
2 2_ 7 7 
2278 
2279 
2 2— 8 0 
2 d2l  8 1 

2 2 8 If-' 
2283 
2  2 2 8 4 
2265 

,287 
2298 
2299 

212 90 

2293 
2294 
"29F- 
2 2 9 6 
`2 9 7 

ct  

3 () 0 

3 d2O 9 8 
.2099 
32100 
3:L) 1 o 1 
32- 10 2 
32103 
32104 
32105 
32106 
32107 
33491 
32108 
32109 
32110 
33492 
3 3 4 92 
3 12 111 
32112 
33493 
33493 
3' 3 49 5 
33495 
32113 
33770 
32114 
32115 
32116 
32117 
32118 
32119 
32120 
32121 
'33496 
3' ~496 
2 1 2 2 
32123 
121 1 ~7 4 
'32125 
32 1 26 
33497 
3 2 1.2  7 -A 
~QJ.20 
'~3 2 1 2 - ~ 

3 21  13 0 
32131 .  
3 ;*1  1 ~4 2 

vJr3 	A 6 W 

.014 

O~ 	4 	41 It -V 4j.P-1 	V; -ivlvi~ 
4 1 r H­ ill!  

FINAC SENIORITY LIST N 0 X V 11 0 F f,  T E 5 4 G r~. 	L 

A l l,  1 1 	1 	1 1  
NAME OF THa OFFICER ,  Or. DVI-MED — 

s /IS 11- Uri I ;"-sc 	(Jtl( 	8~ 1 4 pr% 	j 

K L S SHANKARA-RAO-0 
ei r 

.94 
D.RAMA RAO 	 irj r. 	ot 	9 

	

.3. 	4 
N.V.SHAH 	 f 

? I. 	lu4W 	roC- 3.6.94 ~ 

T.SURYANARAYANAMURTHYI$ 
1, 	

t%~ Oc. 	% ­%w 
4 ry T BENNET 	 OC4 3.6.94 

3.6 L.N.MISRA 	
9 
4 

K.VJ1UTHALIK Oc ,  3 6...;4 
UCr R.*ATCHIN NAIDU 3:6..94,5~ f-:­~ 

M.JANAYYAH "'I"LOC 	3.6.94C,- ~,;-' 
M.K. BHOJAK OCI 3-6,-94 
K.S. PUSHPALATHA OC 3.6.94 
S.PERACHISELVAM OC'3.6,.94 r  
R.T.SHAH OC 3.6.94 
R.N. SHARMA OC-3.6.94i 
G.C. VIMALAMBIKA OC'3.6.94 
G.C. VIMALAMBIKA OC t 3.6.94 0~4 4~ iA 

S.P. SINGH OC'3.6.94'11~ ss: 
PRAMOD KUMAR OC - 3.6.94 (;F  
M. ANAND RAO 'k,  OC 7  3.6.94 
M. ANANDRAO OC"3.6.94 
S.C. UMESH OC 3.6.94 
S.C. UMESH OC 3.6.94 
S.P.SRINIVASAN OC 3.6.94 
K.BALAKRISHNA 'OC 34.6.94 8 t 
OM PARKASH BALODI 	 'id OC 3.6.94 j  
CH MALA KONDAIAH 	

I 
' , "OC 	3.6.94 1c, c~ o' I TAMMANA RAMA BHANDARI OC 3.6.94 

H.B.HUNGUND q m 	10 	10C. -3.6.94 
NARENDER KUMAR SHARMA"""" OC 3.6.94 	i~. -. 	 . U V NAIK 	 ­ 1  t ,~ , V 	

'OC 3.6.94 
K.FRAZAL-E-RAHIMAN 4 

oc. 3 .6 t ~)4 
c  5WAVAN KR. SAHA ,Or- 3.6.94 	 14 
V.N. BAICHWAL 0C 3.6.94, 
V.N. BAICHWAL oc 3.6.§4 
S.S.KATHAR OC 3.6.94- 

17 1?*39 PATEL RAMANBHAI K 3.6.9' 4. 
17940 F?.C.JAlr4 OC 3.6.94 f 	1 -7 17941 K-SATYANARAYANA II OC .3.6.9' 4 
17942 R. JAGANNATH oc 3.6.9* 4" 
17943 6. NATARAJA *OC 3.6.94' 
17944 0 R GOTHAKHINDI OC 3. 0.5.94 
17945 K A ATHANIAKAR Od 3.6.94 
17946 NISAR AHMED ABDULLWAHAH PATEL or. 3.6.94 
t7947 C. V. SUBRAI-114ANYAM OC 
17948 SHIV RAM SANDLISH Zc 3.6..94 
17'?4.9 SUBRATA KR. DHATTACHARJEE OC 3.6.94 
17q 0 All H ILES14 -  *1Jf1AR_Mj1Mj6- 3.6.94 ;7" 
1 7 , 4 F, 1 "4 1AN11A P K 

Page No. 
02/19/99 

-SL ~,TAFF 	SR. 
NO 	140 	NUMBER 

17904 

17905 
17906 
17907 
17908 
17909 
17910 
17911 
17912 
17913 
17914 

17915 
17916 
17917 
17918 
17919 
17920 
17921 
17922 
17923 
17924 
17925 
17926 
17927 
17928 
17929 
17930 
17931 
17932 
17933 
17934 
17935 
17936 
17937 
17938 

V~ 



No . r~ I 
op 

SL STAFF 	SR. 
NO 	NO NUMOEk 

18191 R.V. MAKADIA 	 6 .94 
JW_ 3. 0>.94 

C~ 

FINAL '.r ENI(JRI -ry LI$T .jyj 	T ~. 	 Il e  j~*~Fvt  u  ;S, 	
u 'I 

NAMC OF 7HE OFFICER 	*1 If It 6 
'OF' OC -DEEMED DATg~ S/SHRI 4 

ION , ~ SC' ~ PROMOT '  

18144 
1814-~ 
18146 
18147 
18148 
18149 
18,150 
18151 
18152 
18153 
183.54 
101!-, 5 
lei !4. 
1 -1.' t r, 7 
16? Sa 

k_-o 
1E;1 t-1 
IR162 
18163 
18164 
18165 
18166 
16167 
10168 

­ 18169 
18170 
18171 
18172 
18173 
18174 
18175 
18176 
16177 
18178 
1 13179 
1 8 190 

18184 
18105 
1" 1 kill 

K 
10 1 e9 T 
18190 N 

2495 3291-81 
2496 342'2e2 
2497 33472 
2490 321 283 
2 4 99 322C;0- 4 
2500 32285 
2501 32266 
2502 '%* 2.2'P 7 
.'r_'b 0 3 3347:1 
2504 32-2 88 
2505 3 '4'2 9? 
;*506 
2!-0 77 
250F3 32.7­13 
2 15 0 9 32'2' 9 4 
2sio 
2,1 ,11 j2 ,,, SE. A. 
.2-512 32297 
2513 33475 
2514 32:,:t)G 
2515 32299 
2516 32300 
2517 32301 
2_518 32302 
2519 3.3 r3 1 6 
2520 322" 3 0 3 
2512-1 32304 
2522 33504 
'5 2 3 32305 

1A
524 3 .2' 3 0 6 

2_ 5 2 5 2`3  0 7 
2526 3: 2  -.7! 0 Fj 
"1 527 j0061" 

254. 3 ~̀O ,? 
2 S J 0 

3 1. 

2'j J 2 
~1  23 1 -3 

2535 122314 
2 536  5 

3 2,  
:7- 1 

3 	1 j3 
-1 540 32319 
2541 .3,14 7 
2.5 4 2 31125 

JAGDISH RAJ 	 '.9 OC 3 ~.6 (  '94 o  ASHOK KUMAR GUPTA OC ~ 3 6 094. 1 
M.B. KULKARNI-II OC 

 .3-6.94 
ti 14,1. 5. 

R.SANTHI 
0C ,  3 	1b 	'04 S-RAVICHANDRAN 
OC 	3 -:6.; .! 94 RAMJ1 DUBEY ps ,  AOC 3'. 6 941 DILIP KUMAR CHATTOPADHYAY- P c  I 	oc 3.6..1 94 

'!f 
H.R.JAYAGANDHARA 01 	ffOC4 

a 
M-S~ - 11IREMATH *1 
K.A.GEETHA 
SUBIR OC 3.6.94 P KUMAR MITRA ­  OC 3.6 
R.K.SRIVASTAVA 	 1. 1 
DINESH 

t~ tj 	
1 OC. 3.6:94 - 

KUMAR MISHRA OC 3.6.94 P.G. GADHIYA Tr 
RAM PREFT1 Sitim OC 3.6.9 4 

0 C  3.  6094 
8- P;l 

f?AJESH BHARGAVA N I 
3 6 94 f11OC OALAN.K.P 

OC 3: 6' PASHUP, -,#, r I NAI H JHA f -I j­ `l ,4 	 .94 
OC 3-6.94 V1. VISHNUMOORTHY 13H AT 

kAJENDER Kk RATHORE OC 3.6.94 V-SUlBF3ARAMAIAH.SETTY 0 C 3.6.94 "'t 
A.B.DUMBANE 

OC'3.6.94 BHUPENDRA SINGH BHADAURIYA ~',I. 	OC 3.66'94 U.B.JADHAV 
OC 3.6.94 T-VASUDEVA 
OC 3.6.94 DINESH PRASAD SINGH fj f 	0 C 3.6.94 RAKESH KUMAR GUPTA OC 3.6.94 T. JAYANNA f 

3 APURBA KUMAR NANDI 
RAVI 

C.t-s- .6.94. 
'OC 3.6.94. KUMAR MANKOTIA 
OC 	-3.6.94 ~~', 

c 
UMA-KANTA 8HATTACHARJOEIVII C S~ ' M, o C 3.6,94j ~ 

r  

L' A k S_ k M Fk AR~ANA- ',- 	r 3 
"" OC P-K.SHUKLADAS 

P.K. 3.6-94 * 1 
SUKLA DAS 

3.6.94 M THIRUNAVAKARASV 
S-NAGEP40RA NATli tOC 3.6.94 r~ 

1" 

V-NARAYANAN f - 0C 3.6.94 
'~ 'JREWOEP PAL SINGH 

3.6.94, 

IASPLI -rRE N S OC 3.6#94 

CHAVA14 OC 3 . f., 94, 
I.SURESH eAGU' 

Oc 3.6 94,. 
Y. YAr), ~tv I, OC 3.6.94 

Or 	01, .94 

YAL)AV 0  C 	-6- - 9 4 
ULOEEP SINGH QC 3.6 -94 

.GANGARAO Od 3.6-94 

ARAYANA BANGERA PC 3.6.94 . * 1~>( . , 

I
' A l 

'P. k 

f ji 1 11.  g, y 

. 

14. 



14,  ~ . 	. " 

41 	jr, 0 

336 
336 
336 
336 
336 
336 
336; 
336E 
3365 
337C 
3371 
3372 
3373 
3374 
337S 
3376 
3377 

U379 
Z4 38o 
~~381 
3382 
3 3 a I, 
3384 
3385 
3386 

33E(7 

'31  8 9 

3391 
3 

339 7 

?99 
'4400 

A 0 1. 

,4  4 01 . 3, 
3 4 c) 

'_11298 -1 
'ZI 2 ~, :L~ 

C, 

2 
2 ,  

53 - 
t_4_ 

1 32955 
2 32956 
3 32957 
4 32958 
5 32959 
32960 
32961 
32962 
32963 
32964 
32965 
.3 22 9 6 6 
32967 
32968 
32969 
32970 
32971 
0  29  7 -2 
32' 
32974 
_32975 
3291-6 
3297 7f 
32 9 7 8 
3 2979 
32980 
32991 
32-482 
1 111 3 

32`986 

FINAL, SENIORITY'LrSTPNO
~)(VllOF;v. TEs,%G 

~̀ 3 
NAME OF THE OFFICER 

S/sHRI 	 DEEMED'iDATEltog 
SC ~ PROMOMJWI'Va~̀ 

4 ji~ - % ii~ t 	W. Jr 

1 9008 D. SUNDARAMOORFHY 
H. DAISHYA SC13 

19016 D.V..PRASAD 1 ~94 1 sc"'3. 6P. 	!~~q 
19011  J 	SANJEEVA RAO % 	c s,sc' 3.e'' 9 4 1 . 
19012 S. CHANDRA RAO 
19013 

Ir.sc 
t'sc M. THIRUMURTHY K 1, cl t 0 3 '. 6 -.94 	1 

19014 RAM SHANKAR 	
'YjAR "'SC 3 6 94; 

19015 RAM SHANKAR SETHY SC 	3  - 05~ .9 4*: 
19016 BABU RAM - Sc ~ 13 	94' 
19017 NANAK CHAND,  k sc;i -1 3.61. 194'. 
1 9018 RAMBIR S,  I NGH 

kscl ,  -3.6 -~94' 
1901 9 SWAM114ATH fSC ~ '3.6_% 94 

~19020 NABIN KUMAR SC)'3.6" 94 
19021 M.B. KASHYAP SC 3.6 9 4 
19022 SOHAN LAL I SC ­ 3'.6 *' 94 
19023 LALA RAM SC" 3.6"~ 094 
19024 P.K. NIMESH SC3.6.'g 4. 
190 ' 5  CH- SUBBA RAO SC 	3 .6-94,' 
190*1 6 HARDAYAL J, SC'3.6.94 
19027 elpIN CH _  BORAH SC 3 .694 
I 	 NARESH I SC 3.6.'94 
19029 HORI LAL 	 z SC 3 .6-94 
19030 K.D.RAo SC 3.6 .'94 "  
1903 1 S.R.KANOJIA i: 	r  SC 3 -6-94'"- 
19032 til. R - SABAL sc 3 .6-94 
19033 K.S.TANjAt4E SC 3 .6 .94 
19034 SUSANTA DAS SC -13.6 .94' 
1903 5 R.KAGILAN 

fi r  
-50'3.6 -94 

19036"R. OARUMAN ZSC 1 3.6 .94 
19037 KUMARSEN D. r  sc. 3.6-94" 
19038 OMBIR SINGlil SC_ 3.6..94' 
19039 S.A.RAJAN 	 jvj 	I SC -3 .6-94 
19040 GIJNA c EKARAN 	 t s 

. 	t,, 
'SCi3 .6-94 

19041 JOGINATH SENAPATr 94 -  
19042 PARDEEP KUMAR BISWAS 3.6 94"' 
19043 SRINIVAc-'AN ToN. ~i 

f SC :3 .45. 	94 
"04 4  JAr BAGHWAN sc 3. 
19045 V.r%orimu SC 3 .6-94 
19046 V~ASH[ 14ATH EtAH 

~RA' ~ 
SC 3 .6,94 

19047 SAWANU SAMADAR t 
1 0 

Sr. '3.6 .94 
1904f) 	MAJHl 1 SC 3.6.94' 

CAJPAJ SING .  H SC 	3 .6-94.' 
9050 JHAULAIDAS VIDHU i',SC 3.6 .94 
0  t5i 14AG ANIL KUMAR SC 3 .6.94 
5  2' P JIALKONDA I AH 'SC 	3 .6-94 

19053 A-D vwArf SC 	I 	.:~ 	q 

C.** ******** 
IFF 	SR. 
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